
rj 
- 	 ,.-- --.-..- --.--.- -------.-,--- 

4' 

*4*' 
CENTRALADM1NISTRATIVE TRIBUNAL 

ERNAKULAM BENCH 

4 •/..y 
/ 	 OA 29, 67, 8.7, 113, 1.26, 137, 181, 212, 266, 268, 

269,.277,.28l, 299, 300, 301, 302, 303, 31-9, 325, 
326, 327, 328, 329, 331, 3-33, 3.44, 345, 346, 347, 
348, 350, 3-51, 352, 353, 354, 355, 356, 357, 358,-. 
359,362,363,364,366,368,369,370,371,-372, 
373., 380, 381,384 386, 388, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 51-0, 557, 566, 567, 580, 582, 601, 
634, 635, 79-1, 822, 88.0, 898, 904, 905,939, 942, 

952, 1100, 1202, 1225 of 2013. 

Fhursday, this the 6t1  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member,  
Hon'ble Mr.K.George Joseph, Administrative Member 

OA 29/2013 

C.1-I. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath 1--louse; Kiltan Island, 
Union Territory of Lakshadweep-682 558 

T.P.Latheef 
S/o Atteka 
['hiruvathapura, Kiltan island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of I.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The [)irector of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 
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The Executiv.e Officer 	 I 
Village (I)weep) Panchayath 
Kiltan I s1and Union Territofy of Lakshadweep-682 558 

The Principal. 
GovernmentlSenior Secondary School 
Kiltan Island 
Uii.on Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

Seediloya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
iJni6n 'i7rritory of Lakshadweep-682 558. 

Maisha.. 
S/:I.idavu:Komalai -n 
Thenakkal House, Kiltan Island 
Uflion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Aliinapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi. 
Sb 	yth 1, oya 
Puthiyatheldi1a 111am, Kiltan Island 
Uph iiiiy of Lakshadweep-682 558. 

SaydMuhamrned Koya C.H. 
S/oMutFiukpya 
Charnayath House, Kiltan Island 
Uion Territory of Lakshadweep-682 558. 

Rafeek Khai H.M. 
S/b Abdul Rehman 
A .Iiy,4i. FI:ou, Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Applicants 

(By Advocate MiShahu Steedharan) 

H 	 Versus 
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I. 	.niqn Tefritory of Lakshadweep represented by 
the. A.ifrmnistator, Kavarathi I sland-682 555 

Thr.çtor of Panchayath 
.TJni.o1 TerritOry of Lakshadweep 
IKaathi:Island682 555 

The Chaiiperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
UniQn Territory of Lakshadweep-682 558 

(By Ad\'ote: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3. 	OA87/2013 

1. 	Abdul Salam P.P., age 43 
S/Q 1  Saidmuhammed 
P.uthiyapura, Kiltan Island 
Lakshadweep. 

2 	Sajid Khan, age 33 
S/o Sajduhimmed 
Katoheia -Iouse, Ki Itan Island 

Ishd\i cep 

(By Adcate Mr Pratap Abraham Varghese) 

1 .......... 	 Versus 

I. 	The Admiiiistrator 
Uiion Territory of Lakshadweep 
Kavarathi -682 555 

2. 	Thei.Director, Department of Science & Technology 
l 4shd\veep Administration, 

((dt1island-682 555 
IIi 

3 	 is1oai Officet 
Qfc of th Environment Warden 
Dedrtmern oEnvironment and Forest, 
Kilta. slnd Lakshadweep-682 558 

4. 	The Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 

Respondents 

Applicants 

Respondents 



(By Advocate 	(Mi S Radhakrishnan (RI,2 & 3) 
• (Mr.R.Rarndas - R4) 

4. OA .113/2013 

 MuthukoyaT.P. 
S/.o Kidave Haji 
Thiruvathapura, K i itan, Lakshadweep. 

 Saiji P.. 
S/d .Ibrahirn Haji 
Paridara, Kiltan, Lakshadweep. 

 YaoobP.K. 
S/o Subair.A. 
Punna!d<ad, Ki Itan, Lakshadweep. 

 AliMohammed 	. 
S/o Attaka, Al iyar, Kiltan, Lakshadweep. 

 Kunhikoya A.P. 
S/o Sayed Muhammed P.K. 
A.ralcia1pura, Kiltan, Lakshadweep. 

6 \bduI1a A.  
S/ Kdave T P 
A1i'cor 	Kiltan, Lakshadweep 

7 Munavvai 
/bShaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

8. Sathr CiI. 
SI/o N4ohaiiimed P. 
ChadipuraIijtan, Lakshadweep. 

9 IaheemP 
Sb 	Mohrnrnd V, 
Pakkiyod, Ki han, Lakshadweep 

o thpUeed P T 
Sb kunhi Haji, Pallithithiyoda, 
Kiltan, L akshadweep 	 Applicants 

(By AdvQcâté:.Ms.Daisy I Daniel) 

Versus 



1. 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi-682 555. 

2 	'.the Chairperson 
• Village (Dwéep) Panchayath 
K!ltai-682 558 

3 	I he Employment Officei 
Kavaiathi, Lakshadweep-682 555 

4. 	Qirector of Panchayath 
• Department of Panchayath 
Kavarathi— 682 555 

 The Executive Officer 
Village(Dweep) Panchayat, Kiltañ - 682 558 

 Horticultural Assistant 
Villae (Dweep) Panchayat, Kiltan-682 558. 	 Respondents 

(By Advpcae: M1, . S.Radhakrishnan-R1 ,3,4&5) 

5. OA 

I. AsadullaK.C. 
Sb Yousuff 
Kannichetta, Kiltan Island 
UT ol1-akshdadweep-682 558 

 Kunhi.M. 
S/10 Aibukoy 
Marhumiiel,Kiltan Island 

F6fLslydIweep-682 558 	• 

:Y 
 NasaK, 	I 

Sb 	N40.haimnd 
Iomalarn Kilfan Island 	. 

Ut,ojLakshdadweep-682 558 

 Slern PP. 
Sb 	Hathsa 
PiIthenpura,'Kiltan Island 	 • 

UT of Lakshdadweep-682 558 

 RaeekP.P. 
/o Chajdn • 	 • 	 • 

t 11 at!ltpuIa ? Klltan Island 	 • 

LIT oIhikshdadweep-682 558 

:. 



't 
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. 

Kynhi K.P. 
Sb Pukoya 
Kampally; K1tan Island 
U. dfLa1hweep-62 558 

Abdil Kasim P.V. 
S/6. Muneer.  
Pritinveli, Kiltan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I. 	Uñioi Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

1Iie Director of Panchayath 
Uhioti Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Villae(Dwee) Panchayath 
Kiltan Island, Union Territory ofLakshadwcep-682 558 

The Executive Officer 
\/illage (Dwecp) Panchayath 
Kilt,ar Island; Union Territory ofLakshadweep-682 558 

1he Envirdruieit Warden 
i)partrnept ç fEnv ironment and Forest 
ZdnalOffice, Kiltan Island 
Union Territory' of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2,4 & 5) 

OA 137/2013 

JalaludhCerl K.K. 
S4o Shaik Poovalap 
IE?opyalap House, Kiltan Island, 
UI f Lkhadveep-682 558. 

Ni1sl,p,C1-I. 
iallai4. 	

Island, 
UI 6fLksh.dv'eep-682 558. 

: 	 . 
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IbrathullaT.K.. 
Sb Aharned 
Tlie"R . 	Kiltan Island, 
U' 	Llsha1wëep-682 558. 

Ameerali A.P. 
S/o S'edMoharnmed 
Araka.lapura House, Kiltan Island, 
UT QfLakshadweep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

Syed.Mçharnmed Koya K.P. 
S/b Mohammed 
Kanjipura House, Kiltan Island, 
UT, of Lakshadweep-682 558. 

Kasimkoya C.H. 
S/.o Muthukoya 
Ammipura 1-louse, Kiltan Island, 
Ui' oiLakshadweep-682 558. 	 Applicants 

(By Adyo.cate: Mr.Shabu Sreedharan) 

Versus 

Union I erçitory of Lakshadweep represented by 
the Adrninist'ator, Kavarathi Island-682 555 

2. 	The 01rector of Panchayath 
Pn Tritoy of Lakshadweep 

Ka'varathi Isand-682 555 

3 	'1 he chairpeion 
Vill,ag.(1Dwe'ej) Panchayath 
1(i1ta IsIand, Union Territory of Lakshadweep-682 558 

4 	TheecUVe'Officei 
Village (Dwee) Panchayath 
Kiltan Island, Union Tetritory of Lakshadweep-682 558 

5. 	1 hAssistathEngineer 
Electrical Sub' Division 
.Kilt 	Island 
Unk

an  
.n Territory of Lakshadweep-682 558. 	 Respondents 

H 
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(By Advocate Mi S Radhaknshnan (R1,2,4 & 5) 

7. 	OA 181/2013 

I. 	Sadakathu I !a;A; age 38. 
S/o•Kunhi, Ahämmed 
Ajnad House, Kiltan Island 
Là k sh ádvee p. 

2. 	Nar:a:r.l!a.P.T.,age 26 
S/o Kunh. 
Pal:lithithiyodà;House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

App1 i c ants 

Versus 

The Administrator 
i4iion Territory of Lakshadweep 
Kavaathi-682 555. 

The Chairperson 
\'1lag (IDweep)  Panchayath 
Kiltah682 558 

S.,.  

[)ireët6r bfPaichayat 
Departnçnt.ofPanchayath 
Ka')rathi7682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1&3) 

8. 	O.ANo. 212/2013 

P.P. Havvab, W/o. Abdul Salam 
Labourer, Agricultural Department, 
Ati Is!and, Residing at Pallipurarn House, 
UTQriitdr of Lakshadweep, 
AàIslai1 

(By Advc.ie: Mr( Jaju Babu) 

Versus. 

1. 	The DireCtor of Agriculture 
Union Territory olLakshadweep 
Ka,aratti Island —682 555. 

Respondents 

Applicant 



	
•. 	i Adrninistor 

Union TrtitOri of Lakshadweep 
Kavaratti Island - 682 555 

(By Advocatc Mr S.  Radhakrishnan) 

	

9 	0A266/2013 

SabirAli K 
K un yath iyola 1-louse, 
Kiltan Island, 

C.P. F•iroz 
Chemmanarn PaUl House 

JKalpeni Island. 

	

3. 	K.P.. Chen.iyaknya 
Karuppatha5ura House, 
Kalpeni lslnd. 

	

4 	C Jaffei 
Pakkipura House 

lpen.i. IsInd. 

	

5. 	Haba.A 
Alikoirle House 
Killanlslañd:. 

Respondents 

6. 	A.P. Naserna 
Aynapura House, 
Kavarafti Island. 

(By Aioca:• W.K.B.  Gangesh) 

Yersus 

Thhe Ad rni n tr:ator , 
'\drninistatioi of the Union Territory 
bfLakshadweep, Kavarathi —682 555. 
11 he Director (Services) 
Adrninistratio of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti 62 555. 

epartntqIEnvironrnent of Forests 
t.)nibti Tèrroçry of Lakshadweep, 
Kavãiathi:i-'2 555. 

App! icants 

Respondents 
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(By AdvOcate: Mr. S. Radhaishnan) 

10. O.A No; 268/2013 

M:NbprulAien 
SI IC..Sayed Mohammed 
Mulayafri House, Agatti Island 
Union Territôry, Lakshadweep. 

B.M. Mansoor 
Sb. Late A.C. Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island,Union Territory 
Lak sh adweep. 

(By Idvocate: Mr. Grashious Kuriakose) 

Versus. 

The Administrator, 
Union Territory bfLakshadweep, 
Kavarathj — 682 555. 

T)e Director of Panchayath, 
Deprtmcnt of Panchayath 
Kavaratti - 682 555. 

Direátor of Sience and Technology 
and Envir9nnent, 
Unn ierijtory: çf Lakshadweep 
Kathi-68 555. 

Director (Labour & Employment) 
jKavarathi — 682 555. 

Special Officei 
Village (Dweep Panchayat; Agatti) — 682 558 

(By Advocate: Mr. . Radhákrishnan) 

H. 0A269/2013 

Ahaniiied Baheer'iC., age 32 
S/o T.Ounis 	....? 
Ai akalachuaHoCse,I(i1tan Island, 
LakshadvëD 

(By A;ócateMi::i'ashious Kuriakose) 

. 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Pan chayath 
Kavarathi -682555 

The Executive Officer 
Village (D.veep) Panchayath 
Kiltan 7 682 558 

Horticultural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. OA277/ZOJ3 

I-lam edad ;  a26 
D/o Said Mi.thtnm1 
Nambibarn. House, i1tan Island 
Lakshadwp 

(By Advocate Mr.Urashious Kuriakose, Sr.) 

Versus 

The Adrninisttor 
UT of La!Kshadweep, Kavarathi-682 555. 

bet pfarioiayath 
epèntf 'JPanchayath 

Iya4hi 682  555. 
- 	 . S  

Fxeutive Officer 
Vi l!ge (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



• 	 • 
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4 	Chaii pet soi 
Village (Dwep) Panchayath, 
Kiltan-682 558 

(By Advocate Mr S adhakiishnan Rl-3) 

13 	0A281/2013 

Taha P 
SkSáyidVK.H - 
Vallomkadiydd.ü - 

- 	Kiltan lsland,liakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas I-louse 
Chetlat. 	- ;- 	- 

Respondents 

Applicants 

C 

(By Advocate: Mrrashious Kuriakose, Sr. & M.Daisy I Daniel) 

Versus 

•Th 	dm-nistrator 
U'!' of Lakshadweep, Kavarathi-682 555 

2 	Diiectoi 
Sci-nce & Tchno logy 
.çh. çtlat-682.5 56 

3 ictor of Panchayath 
Rut al Development Department of Panchayath 
Chetlat-682 556 

4 	Chajiptsón 
Village, (Dweep) Panchayath 
01e6at-62 556 

5 	AddI Sub Divisional Officer 
Chedat682 556. 

6. 	Jtnior Scientific Officer 
hetlat-68255. 	- 

7 	Accounts Offiei 
Seci etariat, Kavai athi-682 555 	 Respondents 

(By Ad\ocate MrSRadliakiishnan-R1-3 & 5-7) 

14 OANo 299/2013 



OIL- 
'1 

I,) 

PP. Sulaikha 
Puthiya Pandaram I-louse 
Kalpeni 'Island. 

C.P. Nooiehar' 
Chenmanam Pl1i House 
Klpèhi Island. 

6 	AK, Bèebi 
Arakka'lar House 
kaleni Island. 

7. 	M.P. Mohammed 
Mullipura HOuse 
Ia166i Island: 	 S 	 Applicants 

(By Advo9t M K B Gangesh) 

• ' 	
: 	Versus 

I. 	fheAdminiator, 
Aiinistr.tioH'oFthe Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director, (Services) 
Adrhinistratip of the Union Territory 

( Lakshadvep, (Secretariat), 
lKayratti 	2555. 

• ntôtAgriculture 
Unin ten 1tdy of Lakshadweep, 

arthi 682555. 
R'nt'd by its Director. 	 Respondents 

(By Ad.dcte: M. S. Radhakrishnan) 



V 	J,._M! -• 	 - 

I 	
14 	 S 

15. 0A300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K,Mohainined Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Androti Island. 

P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island, 

C.Moharnmed Kasim, age 44, 
S/o Koya Kidave, Chettathada I-louse, 
Andrott Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nal lakoya, Kattupra 1-louse, 
Andron Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Androti, Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Androfl Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal 1-louse, 
Andrott Island, 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o UkiKas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott 1sland. 

P,N.Hakeem, age 48, 
S/o Siddique, Pu.diya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejomrnabi, age 39, 
S/o Sayeèd Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.'Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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. 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.1-lassan,age41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 

,Andrott Island. 

l-!.K.i-iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Moharnrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Andron Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

K.Moharnmed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A,ksheed Khan, age 39, 
Sb Sayeed Ismail, Aliyathaia House, 
Anthou Island 

KAbciu1 Salarn, age 33, 
S/Q Muthukoya, Kannathimmada House, 
Andi'ott. island. 

K.K.Anwar 1-iussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohamrned Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Moharnmed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaiduila, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

4 1, 	P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila I 11am, 
Andron Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankaldada House, 
Andrott Island. 

MC.Hammedathbi, age 37, 
D/o Y.ousaf, Mylachetta I-louse, 
Androti. Island. 

Doula.thabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
D/o.:N4ohammed B, Aliyathara House, 
Andrótt Island, 

46 	K 1 Pookunhi Koya, age 36, 
S/ö 	coob, Kolikkatt House, 
Aiidrott Island. 

47. K.Dervesh Mohammed, age 36, 
Sly Sayeed Mohammed, Kachashada House, 

.Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 
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1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Adninistration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada I-louse, Androth. 

N'lohmmed Shamsheer M.K. 
S/ollathesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
A!iyathara I-louse, Androth, 

Noushkhan M.K. 
S/o;Sed Koya 
Ma\ amkakkada 1-louse, Audi oth 

9 	Mohdmmed Kasim P P 
S/6 Kidave, Palathupia 1-louse, Androth 

AbdüiAkbar 
S/oiIibair 
Paiidath Puthiya Pura I -louse, Androth 

Mujeeb Rahman 
S/o ibrahim 
Aliyathara House, Androth 

12 	ii'ij K I 
o Kasim Koya 

1(njumathi 1-louse, Andi oth 



Mohammed Hassan 
S/o Kunhi Koya 
Ayenainada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Th.echeri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Muhai'imed Khaleel 
So Ajdu11a 
Aliyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 	 Respondents 

(By AcivoQate 	Mr S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 



Zb 

16. OA 301/2013 

1. 	Attakoya T.Y age 44 
Sb lKciya Thankgal T, 
] hailath Valiyakkattu 
Androth Island 

2 	Sayeed Koya, age 43 
S/o KbyaKidave,A1iyathara House, 
Androth Island. 

Mohammed, ae 54 
S/o Shaban, Biriyammada House 
A n droth Island. 

Yousal, .age 60 
S./o Ahammed, Kandalath House, 
Androth Island. 

5 	Muject Rehman, age 35 
Sb Koya, Karachetta House, 
Andioth Is1ad 

Abdu11Nasa,ae 38 
S/o"Ja1Ia Koya, Kunnashada House, 
Androth IsIaid. 

Moharmed.I3asheer, age 37 
S./o, Yacooh, 4\Iiyathara House, 
Andioth Island 

8 	SIihaudeei age 35 
Sb Saee1Eoya, Pandath Puthiyapura House T . 

An&oth Isan' 

9 	Pookoya, age '44 
S/oKoyamma, :Mayarnpokada House, 
Andoth Island 

10. NoufaLage43. 
51° JKoyanm a Kpya, Thacheri House, 
Andi oth Island 

11 	Asii, age 37 
S/oeethi, 1 hichci 1 Moosathada House, 
Andioth Island 

[i 



Zr 

ITlassan, age 30. 
/o Ja ma1.udheti, Kadiyarnmada House 

Androth kiand. 

Mohammed:Rafeel<, ag&41 
S/,o Ayshomrnbi, Bilutheth House, 
Andrdth Island. 

Jalal,age37 
S/o Kunnise.edhi, Palathupura House, 
Androth Island. 

	

1 5. 	Farook, age 49 
s/P Koyarntna,.Pochalarn House, 
Adrot1i Island. 

AbdijI Hassan., age 51 
7p A bduJ ihaer, Karachetta House, 

Androth Island.. 

K.oya, age 48 
Sb Sayèed Mohammed, Thacheri Moosathada House, 
Androth Island. 

Bshecr, age 47 
S/p. Kidäve, Moodampura House, 
b.jidroth klañd. 

Nluhammed ithssaip, age 42 
S'o I Iaincd, .Azhikakern Pura House, 
Ajdroth island.. 

Jabbâi, age. 39 
Sb N11 	Kuñnashada House 
Androth Islaiid. 

Moharnmed Lyaudden, age 33 
S/o Sayecd Mhammed, Neelathupura I-louse 
And.roth Island. 

1 lahcd. age 42 
Sa\ cod \Iolamrned, Kunhali House, 

\ndroth klan 

Shd1hlamecd age 33 
S/o'K•idave. Poodamkakkada House 
Androth Island. 

Raidad Beebi age 46 



Sb S iddeequ Puthiyanalakam House, 
Andioth Island' 

25 	Indcen, age 60 
Sb Ah mm aed, Kandalath House, 
Andioth Island 

26 	Mohammed Saleern, age42 
S/o Sayeed Mohammed,, Kunnashada House, 
Andioth Island 

27 	Gaf6oi,age41 
Sb I hangu Koya, Pentamveli House, 
Andioth Island 

.•. 
28.: Siddeeque,age.43 

$10 J(idavc, Modiyothada I-louse, 
\ndroth Island. 

29. 	Shanayas, agd 33 
S(o Kunhi Joya, Pochalarn House, 
An.doth Islar • 

30 	Pookunhi, age SOn 
Sb Kidav,Aliyathara House, 
Andi oTh Island 

I 	I 

31 	Kaleel 4 'ac39 
W . 

Sb Buhari, Manakar House 
Andioth Is!ah1 

32 	Illyas, age 36 
Sb I-Iarnza Koya, Aliyathara House, 
Andioth Island 

33 	Mohammed Bsheer, age 39 
S/pSayced Mohammed, Aliyathara House, 

i d o 1oi Islh1. :. 
000  

34 	 age 33 
S1o'Syeed Irnil, Aliyathara House, 
Aidioth Island 

35 	1enya Koy, age 46 
bo Kadei, Matharapui a House, 

Ancioth Is1ad 

. 
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36 Mohammed Saleem, age 33 
Sb Koyamma, Kannipura House, 
Andioth Island 

37 	Shamsuddeen, age 33 
Sb Abdul Kadei, Belichetta 1-louse, 
Andioth Island 

38 	Kunhisccthi, age 47 
S/o Aboo Sala, Lavanakkal House, 
Androth.Island.. 

acooh, age 4 
Slo Sainddeen Kunnashada House, 
Androth Tslard. 

Abdul Jabbar, age 38 
Sb Sayeed Mohammed, Kannichetta 1-louse, 
Androth Island. 

Jamal, age 41 

S/c. ,Sayed, Bukari, Bidurnkattu Bilutheth House, 
ndioth Island. 

age 
D/o 1Sa.e4 Biikari, Thacheri B iyyada, 
Anhoth Island. 

SajinaBeeuii, age 29 
DboNal1aicoya, Lavanakkal House, 
Androth Island. 

Shhaiias 1eegurn, age 28 

DbQJçurih.i Ko'à, Lavanakkal House, 
\ndidtH Ind. 

45 	SiiaIhnge 32 
opktth1i;Jahrnath Villa, 

AnçiioI Il'nd 

ÜddPPT age 33 

Sc N.sai ,Chddath House, 
Androth Island. 

Iba1, ge 42 
Sb, Yóusa f: 1andaram House, 
Androt.h Island. 



Hassan, age 39 
S/o Sayced Bukari, Matharapura I-louse, 
Androth Island: 

Mohammed Salcem, age 38 
S/o Yousaf, I hailath I-louse, 
Andioth Island 

50 MohammLd Musthafa, age 36 
S/o Pookoya,Neganmàda House, 
Androth Island. 

Koya,age36 
S/o Atiakoya, N4athil 1-louse, 
Androth Island: 

Kamil, age 41 
S/o M utimi K.oya, Palathupura 1-louse, 
Andioth Island. 

	

53 	Asil agc 30 
Sb Swthi Koya, I avanakkal House, 
Andioth Island 

Sdkara, age2 
Sb o Muthukoya, Bilutheth I-louse, 
Androth Island. 

Salih,à.ge 37. 
S/.o Kunikoyâ,Aynamada I-louse, 
Androth 1slaid. 

	

56 	Rahmathulla, age 39 
S iddccquc, Bilutheth I-louse, 

Andi oth Island 

	

57 	Mohammed Aslam Nasei, age 40 
S/o Sayccd Mohammed, Palliyet House, 
Andioth Island 

58. SayccdMohain.med, age 42 
S/o Kasimi, Achadapurakattu I-louse 
Androth: Islaid. 

	

59 	AlivariJussain, age 29 
S/o Pokdya, Kunnashada 1-louse 
Andioth Island 



MujeebRehmanage37 
Sb Sayeed Buhari, Karakunne! House 
Androth Island. 

Noul'e! K, age 33 
Sb Nattaya Koya, Cheriyadam House 
Andiot'li Island. 

larnd,ge45 
S/dai'nrfia Karakkada House 
Androth 1slnd. 

Shamsu Shunos, age 34 
S/o Cheriyakoy. M., Pentarnvilapura House 
Androth Island. 

Moharniedbdul Naser, age 308 
S/.o, JaleeLM.Kottiathattu I-louse 
Androtji 

M.aiiinidhahul Ia, age 33 
6 Koyaidkoya,:Na1lal  House 

Ahdidth Islan 

Ira.thullah ge30 
Sb- Iunhisethi, Perumpalli I-louse 
Androth Island. 

Riyas ge .29 
S/o Shaik Koa P.S., Pentambelipura House 
AndrothLsIaid. 

• 	 -. 	•i 	'0' 

JisaI:,.4g ° ' 
S/9 Kidav P P , Pandathu Lavenakkan House 
droth tIai. 

•••• 



S 72 	Rahniat, age 42 
S/a Pookutty M , Mathi1 House 
Andioth Island 

73 Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
A n d r o t h Islaild 

74 	Shamsudeen, age 32 
Sbo N4uthu Kóya K., Nellai House 
And IO t h 1 sI nd. 

Mohammed Naséer, age 28 
S/oM uhamméd, Pentamvelipura House 
Androtli Island. 

Raulath Beegum, age 29 
Sto Thangakoya, Arathupura House 
Androth Island. 

Fathah'udder age 38 
Stó Kidav, UK.,  Makket House 
AdrothIla.tid. . 
'I 

78 	Bdu1 Mun, age 32 
S/6 Abdul Khdei, Moodamputa House 
Andoth Island 

79. 	ohid4stafa, age 33 
S/Q Aha mmadiya, Jabalpui a I-louse 
Androth Island. 

80 	Mohamme d Kasirn, age 47 
S/o Kid6 c1\AK , MaRket f-louse 
Andi 0th Is1d 

I. 	 •. 

81 	MOhaimed Aboosalih, age 40 
S/a Sayeed MOhammed, Bilutheth House 
Andioth Island 

82 	Kunhisethi, 	e 47 
S/a Yoisaf, lyItbai apui akatte I-louse 
Andioth ls1aid 

83. 	Haisa KOya,ãge 42 
S/o AhMnn6dLMakkett I-louse 
Andioth lslatd 



S 	

•, 	 S . 

Attakoya, age' 49 
Sb Yacoob, Aliyathara 1-louse 
Androh Island. 

 
S/oayeed, Clerikka1 Piithiyapura I-louse 
Androth,Isländ. 	'' 

• 	86. 	Fathhul!, age 345 
S/.o Sayeed Moamrned, Palliyett House 
Androth Island: 

87. 	Bahcer, age 55 
Thacheri Moosathara 
Androth Island. 

Mohanmed Farook, age 33 
S/a Na! lakOya .L., Tharamjial Ii Makket 1-louse 
Ahdroth k1and 

Ab6o1iha 31 
S/p .Slaik J(oy, Moosakada House 
Aridrdth Island. 

Saleb, age 
S/o,Seethi,Karakunnel House 
Andrhth Island: 

MohaiimedKasirn, age 33 
S/o Sayëed r\46larnmed P.C., Pathada House 

'?'': 	r 

, gè 44 
S. 	 House 

Mohà'mnied'Fhissain, age 41 
S/.o Sayeëd Jsriiail, Kandalath House 
Androth 1sIand. 

Sabir lKhan, age 33 
S/q JKQyaIi1i1Ioya, Thattarnpokkada I-louse't 
And'roh 1s1hd. 

Si S'4ycd  ukai 1, Podarnkakkada House 
Androth Is1and 

'lC. 	 ' 

89 

WK 

sJI 

 

 

94 

95. 



S Akbai ,age3 
Sb Attakoyd 'K Edayakkal House 
Andi9t Js1aid 

: 

Abdul Vahab, age 33 
/o Thngakya P Kunchali House 

Andioth Island 

Mohammed Musthafa, age 42 
f-dayakkal House 
Androth lslahd. .1 

Navas, age 25 
S/o Hussaftijhahira Manzil 
Andoth Isläild,. 

S1anavas, ag 
Sb Shatafudeen, Mathil House 
Andioth Island 

Hassan, age 33 
Sb Seethi M Lavanakal House 
Androth iland;: 

M;ohammed.Basheei', age 42 
S/a Yousal, N&lal I-louse 
4ndioth tsland 

Junnashada House 

Zainul Abid, age 26 
S/ÔKideK., Pa11iat House 
Aidoth 81iid. 

105. Muthu Koy.a age 39 
S/a Kunhi. Sethi, Makkette 
Aidrdth 1s1ai'd. 

97 

all 

102 

 

 

S/p J(oya,mi 
Andoth Ish 

107 	hamusude 
S/a Koya K 
AndQth. IsI 

ukhbeel, age JU 

yaKerakkada House 
41 1 I 

T, age 27 
idave .M.P Pandathupura House 

d 



• 
108 Shihabudheeage27 

S/p Muthu Koya, Pandathupura 1-louse 
4ndi6th Islard 

109 6bai*dufla.'age`29 
Sb 	Sathar, Kanrnpura House 
Andioth Island 

110 JalaLage49 
Sb 	Yousaf P , Moodampura House 
Andioth Island 

111. Ki•davü;age55 
• S/8 I.nçleen N4., B.iri.yanimada House 

Andioth Island 

112. idvuage59.. 
• Sto.Iijb, Mékkat House 

Andioth Island 

113. Mohammed Sálahudheen, age 26 
Sb 	Koya I P , Kandeth House 
Andioth Island 

114 MoharnedShakeer, age 22 
Sb 	Kunhiseethi, Makket House 
Andoth I1and 

115 M01ammeAlthaf, age 24 
Sb Jamal, M ayompokkada House 
Andioth.Island.: 

116. AbthilGafooiage28 
S./o Nallakoya T., Bappathiyoda House 
Androth Island. 

1.17. N'lohamrned Yathiya Khan, age 23 
Sb 	Basei K , Mathil I louse 
Androth1läid 	S  

Il 	 / 

118 
F 	t 

NallaKoya, a g e 39 
Sb 	Khadei 
An droth kiand 

119 Kunnikoya, age 35 
S/o Ahmed Pdnnikam House 
Andi oth kland 



---' 

120 Zainu! Abid, age 41 
S/oAssainar;N.P., Kandalath House, 
Androth1s1aid.: 

121. Mohammedge 50 
Sb. Abdul Kbader, Kaval Chetta House, 
Andioth Island 

122 Abu Nasu, age 36 
Sb Siddique, Kunnahada House, 
And ôth1land 

Mohammed Aboo Salih, age 37 
Sb Musthafa, Amnielarn House, 
Androth Island.. 

Koya, age 3 7 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island. 

Mohammed Rafeek C.P., age 38 
Sb Sayed, çheiikka1 Puthiyapuram 
Androh Island. 

Mo! ihied kafdek, age 40 
Sb Uas, 13i1utheth House, 
Ahdroih 1slan: 

Mukbcel , age 28 
S/o. Mjeed L, Perumpalli House, 
AndI'ofh Island. 

Rasheed Khh, age 33 
Sb Kicve A., Biyyadachetta House, 
Ahdroth island. 

MohiidFook, age 31 
5/ci :p oo I(j ttIKuIifle l House, 
Andioth Jslaid. 

Rahmathu11ah,age 31 
S/Q KoyamnK. P., Bappathiyoda House, 
Androth lsIaiid. 

Mohaiimed Kasirn, age 30 
Sb. Nallakoya. Içennashada F-louse, 
Andr*offi 1s1d,. 

S 



Mohammed Saleern, age 3 1 
Sb Hassan Kunni, Keyiyoda House, 
Androth Island. 

Koyamma, age 47 
S/o Aboo Saleh, Kavaichetta House, 
Androth Island. 

I-1i1ayathul1a,age38 
Sb Koyamma, Karachetta House, 
Aàoth 1s1and. 

Abdul Azeez Khan, age 41 
S/o Mohammed, Birayammada House, 
Androth Island. 

Sharnsuddleer, age 32 
Sb Sideeque MiD., Pazhayakamkattu House, 
Anclroh Islafld. 

140.F 2 	age 33 
S/ 	 Ammelam House, 
Anddth Island. 

N1Iak6ya, ae 50 
Sb Ahamdd P.O., Matharapura House, 
Androth Island. 

1 -I4rn7a Koya,age 43 
S/.o Iidaye B,Aliyathara House, 
AndoI Island. 

M.4rel  Hssain, age 28 
S/ l-I saMP., Aihmelam House, 



S 144 Sayeed Jsmailae 58 
Sb Kdu1la 1 P, Pudarnkakkada House, 
Andi dth r  Ls!and 

lj r  
145 AnijathKhan, ge 28 

Sb Buniyarnin, Ammelarn House, 
Andioth Island 

.146. Mbharnmed JqbI, age.8 
Sb Na11ako.ya,Jerurnpa11y House, 
Androth Island. 

147. Pookunni,.age.6 
5/0 .YpusafJJji Bappathiyoda House, 
Andioth Island 

148 Mohamiied asheei, age 38 
bo IKidave A, Mayarnpokkada House, 

Andioth Island 

149. .6e.r iakoya .ag.36 
S/b.Ku.P_hik,6ya ,1?., Thacheri House, 
4ndi:oli. Iland.: 

150 Nasecmudheei K  S P , age 28 
S/p Abdul Khdei F, Karachetta Sarommapura House, 
Andioth Island 

151 	 age 41 
Si SyedBuhii M , Kunchali House, 

I 	
III 	

I 

152 Liyabui ahnian, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhihi, ac 46 
Sb Kadei, 1 Peiuinpal1i House, 
Andioth Island 

154 	áthuiniäi, ge 52 
F?/p 	'imiakoya, Kolikkattu Naduvilkam House, 
AndiotI J1ard 

155 	afiyullh, ae'25 
Do 1-lamsa Koa, Aliyathara I-louse, 
Andioth Island 
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156 Scethi,age6O 
Sb 	Assairiai 	Pachanal House, , 

Andi otji Island 

157 Sadakkathulla, age 34 
S

.
/

~
6 Buhaii V K , Chettapokade House, 

Andioth Island 

158 Bashei,age40 
Sb 	Sayecd K , KuniThashada House, 
Andoth Island. 

159 Mohammed Kuiaishi, age 25 
ayeed Mohammed, Karakunne! House, 

Andróth Island. 

160 Siiaj,age47 
S/oKjclave1K., Kunnumpura House, 

X i
r
idro

.
th

, 
 Island.. 

.161. Mohanmed Ra,age3l 
S/h;I-I.ainza.Ko.ya K., Pathummapura House, 
Andioth Island 

162 inii14d, age 26 
S/o".Jàl!akoya k C ,Palliyat House, 
AnditJi Island 

163 Abdul Jabbai, age 35 
Sb 	Kunni Seethi, Makkett House, 

Is  Andioth 	land 

164 Sajeed Mohainmed, age 54 
Sb 	Kidavu, Poovadakkattu House, 
Andioth Island 

165 \ttabi, age7 
DIo Y1OucfK  P 	Thacheti House 
Andioti Is1pd 

166 I3a11<cts, age 3 / 
I)/o Koyanui- koya P , Thacheri House, 
Andioth Island 

167 Yakoob, age 40 
Sb 	Kidavu K,Ammelarn House, 
Andioth Island 



3sf. 

Mohamrneçi Iafee, age 42 
	 S 

Sb Koyai 	kya, Mayarnpokkada House, 
Androth Is1aid, 

Mullakoya age 47 
Sb 	ajeed.K, La'àiakiKa1 House, 
Andidl.h Lslari,d. 	.: 

170 Pool<unht, ag 46 
Sb Kidave 	Amnlai+i House, 

Androftt Island. 

171. Mohammed Kasim, age 46 
SboYousaf, Bappathiyoda House, 
Androlh Island. 

Kadeeja, age 5,1 
D/o ]Kidave 1., Thacheri House, 
Andro1h Island. 

MulIa 	9c . 4 
Dbo.lic1a.13A Palathupura House, 
Andtoh Iid. 

Man7.dbiATiZyeed P.P., age 25 
Sb MP.Ftehpllah, Purathikkatt Puthiyapuram, 
Androth 1slaid. 

A I L 	barK:;ae 25 
Sb :Cl rjya1oya, Kannathimada, 
Aidroth Island. 

aleem, age 33 
??o Shikpy Kunhal I 1-louse, 
Aridoth 1slard 

(By Advbate k1'k BGangesh) 

Versus 

The Adminisrtor 
Adiinistratidn p1 the UT of Lakshadweep 
Kavarathl 682 555 

Dej3artmeit bgricu1ture 
U 1 ,  oiI akshaep, Kavarathi 682 555 

	

b 	s Director. 

 

Applicants 
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S .,  

4. 

(ByA 

17. 

 

 

 

 

 

incnayats 
f the UT of Lakshadweep 

anchayat 
épr 	by its çseied  

E.t.i'e.O•ijei.:' 

dvocae Mi S Radhaki ishnan) 

OA 302l201. 

Jafer, age 35 
S/0 Babuj.an, Painethechetta House 
Amini island. 

Respondents 

Applicants 

Fa.ro9ge :3 
Khade, Kulandarn House 

Abd1la Koy, ae 50 
Sb 	,'a,,M Attàkoalika House 
Amini Tlad. 

Nallakoya, ae 40 
S/o Abdulla Koya, 'Puthoya Kanniyarn House 

ini Island'.. 

age 47. 
S/ç.Mianin.i, Kombarn House 
Amini Islanä 

Sdhei age 36 
s/IC Kidave, Kot'echetta House 
Aniiiii Island. 

JâbbarP.C,age36 
S'/,.o, Cheriya Ko/a, Purakkachetta House 
Amini Island. 

'oisaf.age36 . 5.  

Sic 	3eljya.bhadachatta House 
Aniii :Taid. 

is . .  
Mutpy, ge 33 
Sb 1Sayeed Sheikoya, Marnpuiam I-louse 
Aiiii.Tsiajd..:i. 

(By Ad'oaté: Mr4(.BGangesh) 



. --.--- 	 . 

Versus 

The Adniinistiatoi 
Administi ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diiectoi ofPanchayats 
Depal tment of Panchayats 
Adminiti ation of the UT of Lakshadweep 

Kavaiathi-682 555. 

District Panchayat 
Amini represented by its 
Executive Officer. 

\/i I iagc. (Dw.eep) Panchayat 
Amini Island represented by its 
ILXeCUti\'C Office.r. 	;. 	 Respondents 

(By Advocae::Mr.SRadhakrisIThafl/M/S Sheriff Associates) 

18. OA 30/2013 

I. 	Aoobar P., age 41 
Sb JK.unhikunhi,, Pallam House 
Kavarathi Is!nd. 

Musthafa B.I., age 45 
Io SayeedBiakaka.da I-louse 

Iavarafhi lsa& 
• 	1. 

Mohairè'd.hafi'M., age 34 
S/o1Iamzth&, Maliká House 
Ka\'arahi 1IsTihd. 

. 	 : 

Abdti INze i A1P., age 43 
S/p Chçriyakoy K., Aynipura House 
1<a'arahi Isftirid. 

Yacoob K.P., age 41 
Sb Kidave U.P., Kuttipapepura House 
l6vaia1hi Island. 

AIikoyIa1 
S!oIahP tiyam I-louse 
1avar8thilsIanI. 

S 
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0 7.Mujecb Rehman U P , age 34 
S/a Alikoya C K, Uthampokakada House 
Kavajathi Island 

I 

8 	Tha?fgikoya\Pn àge43 
S/a Iikkas, \Tadakki 1apura I-louse 
Kavaiathi Island 

9 	Mujeeb Rehman B, age 30 
• 	S/a Thngakoa, Bie:kHouse 

Kavarathi Island. 

10. 	Sajitha P., age 3 
.D/c Al I Arädam, Poovinoda House 
• Kavarathi lsláhd. 

11 	Basheci P I , age 44 
S/a MohammedPallipura, Puthiya 111am House 
Kavaiath IsIan1 

1.. 

12 	Abdul Rafcek K., age 44 
S/a Ahmed Ka ?tummada, Kadapui athaba House 
Kavaiath Island 

13. 	lccm A.P.a 	34 
$/a 1\4oharnmed C P , Athampapepura House 
Kavai athi Island 

14 	Mohammed Uussain P A , age 29 
S/a Khalid l-Iaji 1< p , Puthiya Alikom House 
Kavatathi Island 

: 

15 	ShajhanfK,a35 
S/a [JamLa, 	i inikad House 
Kavaiathi 1sIcu1'l 

16. 	Aiwar A.1.,. áW 39 
S/c) M uthu, Aynepui a 
lKa\'aiathi Island 

17 	Ba:slie e*r 	ag35 
S/o I laiizath A I , Safiybiyoda 
lKavaiathi slancl 

I 	1 13 1 1  

18 	Ukkaág45 
S/a Abdobakth, Melillani 

avai athi I si aid 

• 	 • 	

• 

• 	 • 
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1 9 	1-lamzath, age 27 
§/o 	man l- ji, Aynepuia 
Kavaath Is1and 

, 	 I 

20 	Mujeeb Rehrnan, ag?38 
S/o I-larnzath A 1, Sfiyabiyoda 
Kavatathi Island 

21. 	Manikfan K.P.,age 30. 
S/o Abdulla A, Kuttitàp,pura 
Agatti ISland. 

22. 	1-Iiday.athu1a SJVI., age : 36 
S/QJ1:amzatI1, BK.; Subaida Manzil 
Kavatathi Island 

23. 	A hsr  ge 31 
S/a Cheiiya Koya K P , Pakichipuia 
RavarathiI Islaiid. 

24. 	Sulinan K..P.,age 38 
S/.o KidavU.P.., Kuttipappepura 
Kavaiathi Island 

25. 	Ycob C;P. .age 40. 
S/a'{ousuf P , Puleenakeel House 
IKavaiathi Island 

26 	 P , age 34 
Sb Zakàj iah)5 f  Koch ipura House 
kno 	Island 

27 	Salcem V , ac 39 
S/a 11amzth \/&oda I-louse 
IKrvrathi I sind:. 

28. 	AttaIoyaB,ag4l 
$/a AboobackeiM 1, Buekal House 
Kavatathi Island 

29 NauhaV ,ge 30 
$/a K!mIM C, Palliveedu House 
KavaiatFh sIançI 

30 Mohammd quba1 K K, age 31 
516 Kasmi P V , Kunnamka!arn House 
Kavaiathi Island 

S 



• 31 	'\shikA1iCP,ge30 
Sb Au K , Chen1dipapada 1-louse 
Kavaiathi Island 

32 Mohammed Rafi P ,age 38 
S/a Cheiiya KoyaPallich4am, Pulipinnakad House 
Kavaiathi Island 

33 	Pookoya P P , age 48 
S/a Babujan M , Puthiyaura House 
Kiltani Islahd 

.34. 	l-1uss•ainaIi:.K.P.age 33 
S/a. Muhammd C?, Kuttithayapura House 

• 	Kavarath:i Island. 

35. 	SIaiman M.àge 37. 
S/o Hanzath 1'L, Maidanoda House 
Kà''arathi Island. 

36 	Kaja I lussain C , age 37 
S /o Ahiflied .KhâT.P., Chungam House 
Kavaiah Island 

37 	jebhman T K , age 38 
Sb IThinlikad House 
Kaviathi Island 

38 Mohammed Shafi K P , age 32 
S/p,S.a..d• PboA; Kakachiyapurã House 
Kavarathi fsland 

39 Mohammed RFI B , age 33 
/o Attakidave I' P , Beeranthoda House 

Kavai athi Island 

I 	
I 	 I 

40 	Ra1eck,agc 32 
S/a Mutu1  Plileenkeel House ....... 
Ia\Yaath1 J.slai1d 

41 	Ummei 	age 37 
S/a Udàifa C 	Thekila 111am 
Kavaiathi I s l an d 

42 	N4ohammed Rafeek, age 37 
S/o Auai K P ,:Pokatachiyapura 1-louse 

d Kavuatbi Islan 



	

I 	
&I 

I 	 J. I  

43 Moh immed B, age 31 
	 I 

Sb I(idveIK P, Bai akai oda House 
K i vai dllh i Is li1d 

44 	Jalcel P,age43 
S/o Atu Veloda, PoOvarnmada House 
Kavaiathi sland 	c 

45 	Dc1hath 	e , a 33 
Sb Mohammed 1 , Amanathakepura House 
Kvarathi Island. 

46. 	Sharafudheer, age 24 
S/oAli A., Poonoda I-louse 
Ka\'arathi Is1nd: 

(By Adyocate:l.Ki3.Gangesh) 

Versus 

1 	1 he Admbistiâtoi 
1 . 

Adriii7iUation of the UT of Lakshadweep 
Kavaiathi-62 555 

2 	Dcpaitmeit of Agiicultuie 
IT cf Laks:hceep 

Kavaiathi 682 55 iepiesented by 
its Dii ectoi 

3 	Dii ectoi o Panchayats 
Dcpai tmcnt df Panchayats 
Adniinisti auon' of the UT of Lakshadweep, 
Kavai athi-62 555 

4 	Disuict Pichayat 
Kavai athi i epi sented by its 
;E*c•utiye t)1:içei 

5 	Village (Dwccp) Panchayat 
Kavaiathi sIand iepiesented by its 
1 ecu i ye ;ffl er. 

(By Adocatc Mi S Rcihaki ishnan) 

19 	OA 319/2013 

Applicants 

Re s p on ci e nts 

iieectta I-louse 



• 2 	I C Jathurharn 1dn, age 33 

K.K.Iazak, age 27 
Sb Khaderk9ya, Kunniyatarnkakkada House 
Amini Island. 

P.Ashraf, age3 
$16 Aháméd, Pallarn. House 
itmini Islài-d.: 

7..C.Mdos, age 44 
Sb .Attakoya, Keelachery House 
Amini Tsland. 

ftKasmikoyaage42 
S/O:Cheriyal(oya, Balapp House 
AM I 11 11 Island. 

age 41 
S/b Hiakbya, hnrnthabe1li House 
AthiiI1and 

fUhe.e M, ae 33 
5/0 Abdllkoya,Madarn House 
Aiiihi Island. 

Póokunhi 	S  
S/a T.C.Yousaf, Noormahal House 
!\mirii 1slaid. 	 Applicants 

(By Ac4ocá.trJtB.Gangesh) 

Veisus 

I . 	l;hUAd1Tj.1jStIdtQI 
Amiiisti6n of the UT of Lakshadweep 
K4var4thi682 555. 



d)i rector ofIanchayats 
;[epartrn't if.Paiichayäts 
Adrninifrat'in.of the UT. of Lakshadweep, 
KSvarathi-682 555. 

3, 	Director of Edication 
Directorate of, Educatior'. 
Administration of the U1 of Lakshadweep 
Kavarathi-682 555 

Viilag (Dwe.ep) Panchaat 
1-\mini Island represented by its 
Executive Officer. 

(By Advodat; Mr. S .Radhakrishnan) 

20. 	O.A Np. 325/2013 

yI.o'hammed Abdul Razak 
Sb. U.K.Nàll,al(oya 
Analadaklouse 
\ndrOtL Island. 

l. Moosa 
K ar dil am  House 
ladiinatlflsand: 

112aIoy2 13 
S/ô. AbdLJK1adêr 
B iriymmada PIpUse 
Andi'ot Island 

(By Ad\'ocate Mc. K.B Gangesh) 

Versus. 

Thç Adminisfrator, 
Ad m i ni st ration ofihe Union Territory 

of h1hi 	Kavarathi - 682 555. 

2 	1 he L$nectoi (vices) 
Adi1nimsti atiQnof  the Union Tei ritoly 
øt' I kshad\4e (Secretariat), 
KV.àrat1ti - 682555. 

Department c.I Env iornment of Forests 
Union TcrHtry of Lakshadweep, 
Kavarathi 682555. 

Respondents 

App! i ca ii ts 

Re s p0 n dents 



Savad '1K:, age 40 
Sb Mohammed A.P., Th.irinikkadu 
Kavarathi island. 

Abodbäcker:P.P, age 43' 
K Sb Hm th az., Pallipurá 

Kavarthi island. 

Aboobacker P.K.., age 34 
S/o Faihahilla, Puleenakeel 
Kavarathi Island. 

Jehangeér A.P., age 32 
/o Hameed, Aliapura 

Kavarathi I slimd. 

Shaj'aan B., ag 35 
So 1id;avc, 1adayi 
<av.aathi island. 

(By Ad\:Mr.i.Gangeh) 

Versus 

I. 	The Administrator 
Admi nitration of the UT of Lakshadweep 
Kaarathi-682 555. 

2. 

	

	13i rét6r of.Panhayats 
I:)epartrnent olIanchayats 
•\dministrat ion bi he UT of Lakshadweep, 

thi-68 55'5: 
: 	.... 

3 	pitmeit ol Science & Technology 
Jiiion Tèiitoi3i of Lakshadweep 
Kavarathi-682 555 
represented by, its Director 

4 	Village (Dwccp) Panchayat 
Kavaiathi Island icptesented by its 
1.xecutive Ofier, 

(By Advocate Mi S Radhaki ishnan) 

Applicants 

Respond e ilts 



22. OA327!2O1:, 

1. 	larook,:ge 40 
Sb kunh1k6)d, Pulippi nakkad, 
1<' clval .uhi Island 

2 	Ummei I aiok,age 38 
Sb V P Kasmi, Kaitholapi.ua, 
iaatli Is1a'h:di;:.H 	 Applicants 

(By Advocate: Mr. KJ3..Gangesh) 

Versus 

h 	The Ad rn in i surator 
Administration of the UT of Lakshadweep 
Kavaraihi-62 555. 

2 	Diicctoi of Ianchayats 
Depat tmep ofanchayats 
Adminiti aun of the UT of Lakshadweep, 
lKavaiathi-682 555 

DepaiThien 1  of Environment & Forests 
Uhibd Tern toiy of I.akhadweep 
1K.avarathi-682 555 

\'ili age (1) 
. \

,Veep) Panchayat 
K a \1 a ra t hi kiand i epi esented by its 
lXCCUiiYC:.O;UicCi. 	 Respondents 

(By Ad\oac: : MiS.Jadakrishnan) 

23 	t)A328/2OJ 

I. 	SaiIuIll C.P., age 34 
S/0 N4ohim6ol 4aj i, Chendipura, 
la\'arithL 

Sal nul I IaieedP.P., age 39 
5/0 Ai.tai K.., Pokara Chepura House, 
Ka varal hi, 

1oha1111iled K.., age 35 
S10 I lai ibat1Y13.l., Ka"utholapua 1-louse, 
Icavarathi., 

Ji lt - 

Page 41 
Sb N'i 

0
him ed, Pall am House, 

. 



. 	
45 

Ka\'di athi 

5. AhhaxP1. ,age34 
L . . 	l 	k...... 	.i• 

S/o chiood l. , Pappadam Ho USC, 
Kaaiathi1 	 Applicants 

(By Advocate Mi 1H Gangeh) 

Versus 

1. 	The /\dmioi•strator 
Administration of the UT of Lakshadweep 
Kavaraihi-682 .555. 

2.. 	Director of linchayats 
Departmental Panchayals 
Adininisti ation olthe UT ofLakshadweep, 
IKia'rã:thi -682:5 5 5 

.1 	. 	•. 

3 	Ductoi o f E ducation 
tirètóiate of Education, 
Adniinistrtion Of. the Unidn Territory 
of Lakshàdwëe; , Kavarathi-682 555 

4. 	Yi I Iage(Dwee.) Panchayat 
Kava.rathi isjarid rçpresented by its 
Executi'/e .:fi r  

(By Avoccite Mi S Racihaki ishnan) 

24 	UA2972O13 
I )  

I hahu -i Beim M i\'l , age 38, 
Wo Jaum RizcecI, Madeena Manzil, Kiltan 
SupCi\'isOI, doll I wisting Centie Kiltan 
1)sti ict Panchayat, Killan 

2. 	Shahu.I Rai 	P.K., age 50, 
/o Sayeci KOya P S , Thottathakkaia 
toi c Kecpei Cum CIei 1< 

C oil I wisung èent e Kiltan 
Diti ict fanchayat, K i Itan 
I:.  

i 	U 

3 	T K aemudcen, age 33, 
Sb S'yd Abdtilla Koya 
Kundamkulain, Kiltan 
llelpci 'Coit Twisting Centie Kiltan 
Disti id Panclnayat, Kiltan 

Respondents 

App! i cal-its 

4. 	- 



I 	I 

(By Ad\/ocatc Mi P V Mohanan) 	
• 

Veisus 

I h.. Administi atoi 
Administi dIJOn ol the Ui of Lakshadwcep 
Ka\ u'ihi682 555 

2 	Diiecloi of Panchayats 
Depa -f tmcnt cf Panchavats 
Adiitratibh of the UT of Lakshadweep, 
Kavarat1u 7 682.35. 

3. 

 

The Chief Executive Officer 
District Pandha'at Unit 
K I ian. Union Thrritory 
or !..akshadweep-682 55 . 7 	 Respondents 

(By Advo ate: Mr.S.Jadhakuishnan) 

25. OA 33112013 

I lussain K C , age 34 
/o Sayeed Mohammad A. M .  

Kattiyamchatta (I-louse), Agatti Island 
UiofLakshaclv'eep. 
Woking s.asqal labourer in the Department of 

cicnce & I echnology, Agatti, Lakshadwccp 

2 	I lydet P 
S/oSyed:I3iihàri 1-laji U. 
Pokk ~ thappada (1-louse), Agatti Island 
U I ol I akHdweep 
\Voi king as casual laboui ci in the Depaitment of 

ciencc &1 edinology, Agatti, Lakshadwcep 

3 	k bai K 13? agc 39 Al l A  
Sb I-la mia Q, ,I-1 
Kunnabiyolc I luse, Chulat Island 
J I ol 1 akshad'eep 

\'Voi king as cual labourer in the Depai tment of 
Sc.jie & iTêhioldgy, Agatti, Lakshadweep. 

4 	Nazmal Bat kath K , age 27 
Sb S 	likoya . 

K ni 1)'athiyoda (1-1oue), Chetlat Island 
lJ I o,.FLkshadWep 
W9i iug c casa 1iboi- Cui in the Depai iment of 
Scici4e 	j cc111o1bg', 



S 
47 

Chetlat, akshadweep 	 Applicants L  

(By Adocte 	sics I&ipakose, Si & Ms Daisy I Daniel) 
1 

4 U P,,'Nersus 

The Adrninstiator 
UT of LakshdWeep, Kavarathi-682 555 

2. 	Cbftperson 
Village (Dwép) Pancha'at, Agãtti-682 557. 

Chairperson 
Village (Dweep) Panchayath, Chetlat Island-682 554 

The Junior.Sçen.tifip Officer 
Deaitrnent di Science & Technology 
Chetlat-682 554 

5 	The JunioiScientific Officei 
]i5cp4itrnent ofcience & Technology 
Agaui-682 55:7. 

6. 	?fteccr of Panhayath 
Depàitment óiPanchayath 
Kavarathi-682 555. 

(By Ad\at: N1r.S:Radl akrishnan for RI ,4,5 & 6) 

26 	()A33?32O13 

SPllaiiis 
Sb Iyakunhi 
Sailanivapuia, Kiltan 
I 'akshadweep 

2 	IKAzhai 
S/o Sdycd Bu)2d11 

Ku iyathivoclu, 'K'dtan 

3 	A Aharfipd 
S/o Kunhikoy 
\Jimaiia, 1iltan 

(By Advcate Mr..I4 R Haiiiaj) 

Versus 

Re s p0 n dents 

App1 i c ants 



I 	Admiiisuat I 

Unioni i ithii' of Lakshadweep 	 I 
KcI\'cll dtti 	i 

2 	Diiectoi of Panchayas 
Union I e: r"r itoly of Lakshadweep 
Ka\'aiatti 

3 	Sub Divisional Ouficei 
K I,  Ran Island, Uiion Teri('ry of Lakshadweep 
Kiltan. 	.,. 

4. 	'Director, 
Seryics,,. I 
UTI. of Lakshadweep, Kavaiatti 	 Respondents 

(By Advotë:'r.SRadhakri'shnan) 

27. 	OA 344/2013': 

Kassi.m A 
S/o.A'uakhya P.1 
A -hyathara, Hous. el Andrott 

2. 	Jalaluddin N 
/o Attakoya N P 

Ncngumrnada House, Andiott 

3 	M6hdmnle4d Hassan C E 
Sb :'Ki.nh ikoya VP 
Edayakka1;Hbuse, Andrott 

4. 	Mohammed kaeek C.K 
S/oIoya .K.0 
Chcriya Kakkanal House, Andrott 

Mo'hammed.Karnaluddin M.K 
S/o.Sihabud.dinPookoya Thangal 

"IY ,., IIouse, Andrott 

M01'1Th1T13 	C 
S/b Pookoya 
I dakkal I louse, Andiott 

7 



I 	 - 

8.Muishida BcgLim C N 
Din 1 ate Shsuddin Thanga! 
Chemayath 1'aIa1 1., Andiou 

(By Advocate Mi 1 	Gangesh) 

I he Adrninistiatoi 
Adminiti aliori of the Union Territot y 
of kshád\ep, Kavrtti - 682 555 

Dii:ector ofParchayats 
Dcpai:tmen.t oIPa.nchayats 
Adm in i su all on of the Union Tei i itoi y 
of Lakshadweep, Kavaiatti —682 555 

J)cparuient o:fEIecti'iciy 
Un ion l'er.uitoiy of Lakshadweep 
Kavirathi 	6:82.555 

Applicants 

4. 	.V..il!ag ([)c)Panch'at 
Andi ofl Island i epi esented by its 
Lxccutivc Officei - 682 552 

(By Advocate Mi S Radhakiishnan) 

28 	OA 345/2013 

I. 	A'shOmrna 
Din llamsà, Ell.achetta House, Agathi 

2. 	l3ecfathunñh.IV 
D/n Ksmi loya, Puthanvced House, Agathi 

3 	KidecJaP K 
D/o Koya J Iisan, Punakad House, Agathi :......... .j 	..I 

4 	Abdul MuthahfMK 
S/n Attakoya, Mayamkakada House, Agathi 

5 	Abdul Shukdoi 
Sb LaCe Usaf. 
Melaillam I louse, Agathi 

6. 	Ilidayathu1.la.f\'I.K 
Sb Aboobcickei Koyci V K 
Makkashikalada House, Agathi 

7 	(vlanooi l 

' I  

Res p on dnts 



NaerTK 	S 

S/o.Kidave 
K unnikath iyàpa.a 1-louse, Agathi 

ShovkathaIi M 
SIo.Ummcr:B 
Makayachbda*louse, Agathi 

avd M ohanmed K 
/o Pookoya B 

Kcepatt 1 louse, Agathi 

1 ase 
SIo.Muthalif K 
1ath'ada1 -1use, Agaihi 

AhoobackrN.M 
S/o.Abdul Rahman F 
iaftcsi 1\)ianzil, Agathi 

I S  

AbcIul Salam.f.P 
S:IGhjiaKo)/a C.P 
Uüthiy 111am, Agathi 

A1koS'aKK' 
S/b,Mohamnid Koya 
Kakkacia 1-louse, Agathi 

AiharC 	S  
S/Jy1oha m md Koya T.P 
Challakkad I-louse, Agathi 

i\boobackèr K 
I.Sayed N.oya T.P. 

Kai 1hal\aptd1 1-louse, Agathi 

Sivad 14. H 
S/3,Lac Hihinad Hàji K 

. 



 NaFeesa M.K 
1)/o.Abdulla lKo)'a K 
1\400tharnkakkada I-louse, Agathi 

 Koa P 
So .1K u i hi koy a • , 
Póndinoda I -louse, Agathi 

 Kaikoya K.I. 
So.AbbobacIe1:KOYa 
Kanialnalniióda Puthiya 111am, Agathi 

 i.\bddbacker U.P. 
S/o.Ali Mohammed 
JatlodaI 1.Ouse,Agath 

 AudarudheepV .  

\ia1da \4anzil, Agaihi 

 

• 	• 0 

IKtrUniSàt 3 
J. 

3apnhiyodci T1ose, Agathi 

 1-liñdumbi M 
D/o,AtLakOyu 
Marriyain Scvyoda House, Agathi 

 Ja!TerA.P. 

SIo'.Saye1 13uhariT.P 
Aiiyipappada flousc, Agathi 

30, 
' 	•l 	i1 
ll 	1 	t 	M.P 

. 	,• 

Agathi 

31. iik 
h.Mhukoya K 

Cheriyapappa cl a 1-louse, Agathi 



. 

..), 	1\asceI 	.1 

Sb .:M ul. ii a 1:i  i 
111ek.k U Püthiyä I lam, Agathi 

Ubaid 
Sbo.lIamza U 
Ummmerodachetta 1-louse, Agathi 

SycU. :MoHmmed K.T 
SIOO.oS?1j.. 
Kalanthithiyoda I-louse, Agathi 

38 	4hamod P P 
Sb Saved Mohammed 
Puthiyapandcu am 1 louse, Agathi 

AbduiIi 1, 
S.:/;la ;tlmh,l 11a 
Biyashabiyoda 1 -louse, Agathi 

1 Iajromnia iP 

l?p..A1du;1. ;q.etlK0Ya P.0 
FhLkku Puthiyai I lam, Agathi 

41 	i'ccia F , K 
t)/bKha1 idI 
I hii 	 kai l-[pusc, Agathi 

42 	AsIial B 
Sb Sayed 1'Ji K 
l3ivcishcibiyoda I-louse, Agathi 

43. 	MiambiB . 

B ithathoda I louse, Agathi 



1 . 	 . 5-3 

 Rohria 
D/o.Saved Abdul Rahman 
'1'hach6rry1 Eosc, Agath.i 

 Sakkariya, P.Q.. 
SJo:FImza JKP 	. 

li1i);PuI.HoUs,Ag,tI 

 Cheiia16ya  K................. 
S/b.late AttkOya 

• Koodam 1-lous, Agathi 

 Showkaihali 
S/o.Late Attakoya 
Sailaniyoda House, Agathi 

 Nisamudhccn V.K 
S/o.l 1ama C.K (Lake) 
Vadak Kccla 111am, Agathi 

 Cheriya Koya AK 
SIo . 1.pyaP 
Al i4à :i.Uñninada 1-louse 

 Mohammed Au I C.P 
S/o.KasmiKo.ya A 

hcha1akapda 1-louse, Agathi 

.51. SayedMohannied K 
S/.Yau1A; 
lKinntiiitram 1-lOuse, Agathi. 

(By Aciv 	Mr:I.B Gangesh) 

Versus 

 , 1 1.dmibistrato 
Adqinistuatiqn of the Union Territory 
o1Lakshadwep, Kavaratti - 682 555 

 Deprtmeritf Agriculture 
U nion Territory of Lakshadweep, Kavarathi 

Rcprcscntd bS'iis.Director - 682 555 

 1)iieioi 61 	nhyats 
iai:tmt 	Ja.nchayats 
Admmisti4tion ol the Union Teti itoly 

- 682 555 

Applicants 



si1- 	

I 
4. 	Village (D)vee)Panchayat 

AgathiIsI zir4ieserit 	by its 
citiv Off è.-6a2'554 	 Respondents 

(By Advocate 	Idhakrishnan) 

29. 	0A3461201'3 

I, 

 

Unimer FarookShaf 
Sb. A boo sal a 
Malikakal 1-lOuse, Aminii 

P.A Sayedair 
S/t.I - lamzakdya 
Puthiya Asharoda I louse, Amini 

 
1)1.0 Ahaëd,: 	MaI.kakal House, Arnini 

Ahamedkoya 
S(p.Koyakidavu, Surambi House, Amini 

Vliyahi PC 
1)Io.Anthukoy'a Pall iyachetta House, Arnini 

 
1)/s ilamsa, 4allipui a I-louse, Kava atti 

7 	(\1I1 	VP 
/o Attakoya, Vadakkilapuia, 

laarati 	 Applicants 

(By Advoatc Mi K B Gangesh) 

. 	.Veisus 

I. 	Li•he Adjinisuaior 
4dminitraion of the Union Territory 
o.fkhádwep, Kävaratti - 682 555 

2. 	Diretoi bf.Panchayats 
pcer\tof Pânchayats 
pj t n.  1, t rtiblTof the tJn i o n Territory 

Kavaratti —682 555 



.h 

h 

J( 
3 	

gLal4*'adweep 
of Education 682 555 

ii 	 It 

4 	Village (Dwe) Panchayat 
Athini 1s1and represented by its 
ExcUtiv Officer - 682 553 

5 	Village (Dwe1ep) Pancliayat 
Kavaiatti s!nd iepiesented by its 
Excutiye Otficei —682 555 

(By Advoct Mr 4 S dhakrishnan) 

30 	Ok347/2O1' 

$uhaiabi P 
plo. ..JKurthikunii 
PaJlic.hani. HUse, Kavaratti Island 

2. 	Maharnoor M.1. 
I),) l-Iamzath' 
Molakepura Ho!use, Kavaratti Island 

3 	 P 
ohIa  hid. 

Ulikariapi aJ Kavaratti, Island 
Ill 

4 	kmina" 	vi, 

DIo Mna 
Puthiyaveed, Kavai atti Island 

5 	SaiornrnaKP 
)Io I bi ahrnk'uty 
Ieelakçch ictiyapurarn 
Kavaiatti Islard 

6 

atti Island 

7 	B1?i'A, 
bid çheiiakoya 

vappada House, KavaFatti Island 

8 	Beebi Aynepuia 
plo Abduiahirnan 
\yneput a House, Kavaratti Island 

Respondents 



• 	j:' •1. 	 • 	•.: 	. 

fr 

$ JI 

	

I 
9. 	Rahmath ie tib B 

lIoi\.1i 
1hya1i HoueI.avarai Island 

ah V.M.. 
1)10 Valiya Abdirahiman 
Vadaldurnelaclladarn, Kavaratti Island 

RhiyambeeI P 
I)1Yb.,Ahrn med. K.P 
Tottsthapwa, Kavaratti Island 

12 
	

Beêfkthnirna B 

13 

D/b.AboObacker 
Be6rahit16dKavàiatti Island 

Rährnth 13eeum P.P 
1)/o.Attal K.P 
Poëhaiachepura., Kavaratti Island 

l'4 

 

arjanath 

 

(ByA 

Do..I.4iffhu.Ayhapura 
Kuthppaçpepui a, Kavaratti Island 

àvo/Iv1. E Gangesh) 

V:éüsus 
( ............ . 1  

Applicants 

2 

I'he Administrator 
Administiatidn 'of the Union Teiritory 
oIL akshadweep, Kavaratti —682 555 

Di rector (Sei.es). 
Adm inisti ation of the Union Territory 
of Laksbadwep (Secretariat) 
Kay4la41/-6555 I  

.................... 
1' 

3 	Thctpr ol' Industries 

Urior I cii itory' of Lakhadweep 
Kavaiathi iepiesented by the 
DiectOr oiIidüstries 

(By Advocate: Mr.SRadhakrishnan) 

Respondents 



3. 	Aiwar Hussair 
DIo.Essa 
Koflapura I-louse, Amini, 

4 	Sajitha Beegirn 

Sayeedbdulla KQya 
I3eli House, Aniini 

anë&dathbi 
O/o.Shikoy 
Monakka!lachetta House, Amini 

I{assaihar 	1. 
S/o.Moharnmec! 
AIirnmechett 1-louse, Amini 

7 	KCNsi 
Sb Fjansa 
Kiih.vadachtta House, Amini 

(ByAdvdcate 1r 1KB Gangesh) 

Versus 

I. 	The Adininis:trtor 
Adrninistationof the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2 	Duector of Panchayats 
I)epartment of Panchayats 
Adminitratthii of the Union Territory 

Kti;682 555 

3. 	'pãthent à1EIucation 
Uriiñ Territ'y bf1akshadweep 
Kavarathi represented by 
1)irector .  of Education T  682 555 

App! icants 



I 

I 	 JI 

'1ãe 	hcyat 
lntd by its 

Respondents 

(By Adoèate Mr S Radhakrhnan) 

I 	 II 

32 0A35012013 

Mohammed Hasan 
Sb Abdu Kadar 
1Vo.hapurakkad Houe,! Añdrott 

2 	Abdul Hassan 
Sbo.Attakoya 
.Kathatt Hous.ø AndrOtt,' 

Sayed Mohaiimed 
/o.Aboosala' 

:Karachetta House, Andrott 

Mohammed Hussaiñ 
.S/o.Mohammeci 
lppathiyod1 House, Andrott 

5 	iijuddeen 
S/o 1Koyainrh Ioya 

	

raikacjatouSe, And1ott 	 Applicants 

(By AyctMr K B Gangsh) 

Versus 

he Adrninisça tor 
Adrnimstiation of the Union Territory 
of Lakshaç1wee, Kavatatti —682 555 

2 	birector of Panchayats 
Peparthe1Dt of Panchayats 

tih of the Union Territory 
j) 

3 	District Panlya 
Kavaratti repened by its Chief Executive Officer-682 555 

4. 	Village (Dwp) Pánchyat 
)'ndroti. Island represented by its 
Executive Qfficer - 62 554 	 Respondents 

(By Advoca Mi S adhaknshnan) 

. 



(ByA an) 

34. 

- 	ft 	II 
.II 

r I 

33. OA351/2013 

I M o*: h a' j n i i i'e & Hussain 
Sb Indheen K C 
Bilutheth Hotse, AtidfQtl 

N 
1' 

2. Sa1ahudheen , 	 I 

SbI Muthukoya 	I  
Kuntfitha lam House, Ahdrott 

3. 	FIassan 
Sbo.Attakoyi 
Kunjananichetta, Andrott 

4. 	Yousaf 
S/o.Pookoya 
Puthiya Eddi,yákkal House, Amini. 

(By AdVOcaté Mr.k.B Gangeh) 

I 	 Versus 

fle dnipisÜtot 
Adtninistrtion of the Union Territory 
bLkshadweep, Kavaratti - 682 555 

2. 	Director of Panôhayats 
Departmeni of Pancha)iats 
AdmimstratiQn of the Union Terntory 
p Jichadp 
Kàtti--682 555 

3 	Dartment of Women & Child Development 
Uipn 1 ei'ufoiy of Lakshadweep 
Kavarathi 
Represent9d by its Director 682 555 

4 	Viilage (Dwee) Panchayat 
Anartt Island represented by its 
ExecitiveOffiçer - 682 554 

5. 	Village (Dwéép) Panciayat 
Arnini lsland iepresenved by its 

Officer - 682 553 

Applicants 

Respondents 



r 

 

II 

 

2. 

3 	Mansoor. Au 
S/o.Muthukoyá: 
Pentamvelipura House, Andrott 

4 	Mohammed Faisa! 

Makket I-louse, Andrott 

(By Advocate MrK Gangeh) 

Versus 
• 	: 	••••.•• 

heAdministrator 
Administiation of the Union Territory 
of Lakshadweep, Kavaratti -682 555 

2. 

	

	)'epartrnent. 61 Animal Husbandry 
UiionTertdtybf Lakshadweep, Kavarathi 
Rcpiesented by its [)ircctor - 682 555 

3 	bire6pfaflchayats 
c:JJ  . .......,! . . 

øeatfnçnt cf Pan chayats 
Adthrnitatii of the Tinion Terntory 

1La.kshadwêej 
Kavaráthi- 682 55' 

4. 	illag (Dwp) Pnchayat 
An.drot. Isand represented by its 
E<ëcut!ve ffier 682 554 

(By Adoêat: Mr.Sàdhkrshnan) 

35 9A35/2Øi 

.. 
1 	N4Kkec 	I 

S/&Kida.idi' 	I 

Jaamka< a Hous , Agatti 

Applicants 

Respondents 



5. 

7. 

(By 

2 

3. 

• 	''" 	 '. 	"• 	 • 
i .5 	 • 	 •. 	 X. 

3 	lPAhmad 
'ousi.if 	:. 

Thekkputhiya Veèdu, Agatti 

4. 	K.P.Hornzakyä 	S  
S/o.Aboobacker 	S  
Karnalmal miyoda Puthiya 111am House, Agatti. 

K.Showkathal i 
S/o.Syc1ub1mri 
KOndinodá 1-louse, gatti 

B.Shärafudeën !  
$/o.UrnmE1la 

y cea1'uti,'qd House, Agatti 

V.K.Mohami'nd Mükthàr 
S/o.A.bdulla loya 
/adakk Kunninarne1 House, Agatti 

Abdu Rahiman, 
S/p.Diddeqie 

B Gangesh) 

Versus S S g  

iiator' 
Adrini.srti: .  bithe Union Territory 
fUakshadp, Kavartti —682 555 

béparti'iert 'f nima! Husbandry 
Yniob 	of Lakshadweep, Kavarathi 

its Director-682 555 

eci ofPnchayats 
1)epäittirt ç Panchayats 
Adiinistrâtin'of' the Uion Territory 

K'atti -'68255 

Applicants 

4 	Village (I)we3) Panchyat 
Agatti Island lepi esented by its 
Executive Otfci - 682 553 	 Respondents 



(By 

36. 

 

. 

 

(By 

Applicant 

 

1 	'1 he Administrator, 
Administration of the Union Terntory 
of akshadv'eë K p,varathi - 682 555. 

2. 	The Di ecto r '(Services) 
Administrtibn of the Uriion Territory 
ohj Lakshad.wep (Secretariat), 
Kavaratti 682 '555 

3 	Department of Agriculture 
tib 1enitOt'of LaksIiadweep, 
Kavatathi - 682 555 
Repebted by its Diredior. 

(By Advt Mr.. S. Radhakrisbnan) 

37. 0A355/2O13. 

1.M uth'ukoya 	' 	 S  

SI.Shiko'a 
Kakkanal HouseAndrott 

2. 	 : 
-içxAsiriar 

Ndumicadd ldue, Andrott 

(By At\t:1r.ki3°(angdsh) 

Vèrsis 

1. 	The Aciminist.raor 
Admiriraion of the Union Territory 
df'Lakhadvee; Kavaratti - 682 555 

/ 	
' 	r 

Respondents 

App! icants 



2. 	Director of larhayats: 
Department of Pànchays 
Admuiistrauon of the Union Terntory 
of Lakshadweep 
Kavaiatti - 682 555 

3 	Dii ector of Port, Shipping & Aviation 
Union Xeri itoty of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dwcep) Panchayat 
Androti. Island represented by its 
Executive Officer - 682.554 

(By Ad.ocatç: Mr.S Radha.krishnan) 

Respondents 

38. OA. 356/20 U. 

I-Iajai:o.mrnahi 
D/o.KoyaKiiaye.M 
ThithiapadacHou, Kalpeni 

• 	ri. 
M.KCheriy.kpya 
S.Mohamiticd Koya Haj i 
Matriiikkakada Hpuse, Kalpeni 

(By Advocate: MrK.B Gangesh) 

Versus 

I he Adrniwsuatoi 
Adrninistatidn of. the Union Territory 
p} 1 1_akshadwcep Kavaatti —682 555 

2 	bitoj 	nchayat 
epàtrhnt 1;oi,7ipanchayats 

Adi+linlstratlon of the Union Territory 
I 	1 

oep 
Kaàtti -62555 

3 	Villae (Dwep 	nhayat ) Pac  
Kalpeni Island çeprsented by its 
ExQcutiveOficer- 682 552 

(By A4yocae Mi S kadhki ishnan) 

39 OA357120J 

A K Abdul Salam 
S/b CI- riyalcoya 

Applicants 

Respondents 



Kalpeni 

 

 

 

 

 

 

 

 

 

 

 

 

Alikakada 	ka!1ni 

Oy

I,  
. 	 . 	 • 

MaacFiduth;, I, lpbni 

P Sakce 1-Ius,sii 
Mohamñ*çlKoya 

Ieechiyath Hoiie, Kalpeni 

Abdul Latheef 
S/o.Pallath Kurihi Koya 
Nenempappada I-louse, Kalpeni 

Anakoya 
SLo..Kasrni 1oya 
Kunhipu\;aiWIouse, Kalpeni 

Abdi.iI .Nasei 
S/oJvjutht Koy 
frlalmikakädaFfbuse, Kalpeni 

M,KKhalëe 
S/o.1-Iamza Koya 
M.alrnikakadã House, Kalpeni 

MohITind asi' 
iKoya 

Peechyt'I I-louse, Kalpern 

Mujeb aFunn 

1 	
. 	 . 	 . 

q~in .e  QU 	Klpeni 

heriaKby 
So.A.hpied 
Neiarn I-louse, Kalpeni 

f'46'i+iniedKô'a 
JP2h io.ya 

'House, Kalpeni 

14 

. 

Iu1ihi 
Math1kadanllal House, Kalpeni 



I 	 4 
I ell f 

65 . 

'1 	 .• 	 : 

J I 

14 	4u1 l, 
'cLLiJLL 

Kalpeni 

A 15 	bçIul I lakeern 
Sb Chet iya Koa 
Melachedarn F-louse, Kapeni 

16 	14ajirommabi 
1)Io Kasmi Koy 
Akkara House,, Kalpeni 

1: 	 1 

17 	Humairath 
DIo Abbas 
AiáI!är Hc 	.Ka1pni 

I! 

18 	Rasheed 
Sb Koyamma 
Manj 	rn Hiyenaouse, Kalpeni 

19 	Abdul Gafoth 
Sb Kasmi 1(oya 
Kadapuialhaillain House, Kalpeni 

20 	M.1CLIo'a 
Sóo1coy 

66m 14ojse, Kalpeni 
1 

21 	iSaflya ii 
D/b Moosa K C 
Futhiyapui a House, Kalpeni 	 Applicants 

(By Advocate Mr K )3 Gangesh) 

Veisus 

1h Administi 1atoi 
A1dmhnstation of the 11nion Territory 

a1weep, Kavarathi - 682 555 
14 4 3 

2 	bar1then of Agiicu!tuie 
Uron r'errito 4r' of Lakishadweep, Kavarathi 
Reprsentd 	its Director 

3 	Directoi of Panchayats 
I)epartment f Panchayats 
Adini;itratiOr f the Uion Territory 
of Lakshadweep, Kavratti 



A44S1and iepresend by its 
Exeot.kve Officer 	;., 

(By Advocate: Mr.S dhkhnan) 

40. O.A358/2013 

Abdul Lathef 
Keela Villattorn, Amni Island 
Lakshadweep. 

(By Ms.Shahna Katth,ikeyan).. 

Versus 

V.i.14ge (Dwep) PancMyath 
Aii;Is1nd 
Represerted by the Chir Person 
Pin —682 552. 

Seçrery 
Deparl.rnent 9f Panchayath, Kavarathi 

DirectOr 
E mplOyment and Training 
Unibn...Feritor>1  Of Lakshadweep 
Ka'arathi .... 

(By Advocate Mr S R.adhakrishnan for R 2&3) 

41 	OA 39I2013 

Muthukoya  

Mampurain Hous 
Amini :1.sland;.,LakhadweeP 

(By AdcO.ce: Ms. jhlahna Karthikeyan) 

erSUS 

g.)wep) Panchayath 
ririi. Island H: 

ReAresenteci by the Chair Person 
Pin-82 552 

ctexhty 
tertment o t Panchayath 
(avarahi —682 555 

Respondents 

App! icant 

Respondents 

Applicant 



'7 

4j 	 r 

3 
En'ient 4rd Trinng 

Respondents Karathi- 62 555 

(By Advocate: Mr. S RadhakriShran for R 2&3) 

42. 0A362/2013 

Rabeehathulla B.P., aged 35 yQars, 
Sb. MohmmedKoya TN., 
Labourer, Kiltan, Residing at Va1i'apura House, 
Kiltan Island. 

(By Ad'ocate: Sr,i P.Y. Moh9an) 

Versus 

	

I. 	1'h Adminiraor, 
,UT, of Lakslad weep, 
Kavaratti-682 555, 
Electrical I)ivision, Kavarathy. 

	

2. 	I)ircor oIPanchayat, 
Deprtmenl. of Panchayat, 

: 9h1 . 0f UT of Lakshadweep, 
Katd - 6g2555. 

	

3 	T1&ExecuUve Officer, 
vej anchayat, Kiltan-682 557. 

(By Adv6çtç: Sri$. 1Radhakrishnan) 

43. OA36312013 

Yaser Arafath M.:., aged 28 years, 
Sb. E. Seedjk9ya Iaboçircr, Animal 
Husbandr,1Jit liitan, Residing at Moulana Veed, 
Edayalal, 1 Kltan Island 

). . 
(By AdVç4eSi lip Si Mohanan) 

• L. 	 Versus 
1: L •l.  

	

1 	ih Atrninutçato1 
1J1'of Lakshdweep, 
K,av. a ratt i -682 555. 

2. 	Director of Panchayat, 

Applicant 

Respondents 

App! icant 



Department 
Adis rhinrati.bh df UT fiLakshadweep, 

3 	The Vetetina Assistn Surgeon, 
Ofl'iêe.oftheNeterinay Assistant Surgeon, 

U ( 

Ki

Animal Hus:bndry :ni), 
ltari Island, Lakshadwep-682 557 

4. 	ThC.Fairperson, Vi.11ag Dweep Panchayat, 
Kiltan-682 557. 

[By Advocate:Sri S. Radhakiishnan (Rl-3)] 

44. OA364/20 13 

Abdul Qubish,S/o.Sinul Abid P., aged 27 years, 
Malikakal, Kiltan, J.. of Lalshadweep, working as 
Casual Laboutet, (Live Stack Inspectors Trained Labour), 
Animal Flusbandiy Department, U.T.of Lakshadweep, 
Kavarathi 	 I  

(By Advoat9 4Mrs Patsy I Daniel) 

Versus 

1h Administrtor, 
Upio Fei i itory ofLakhadweep, 
Ka'arathi-682 555 

2 	Chairperson, Village(Dweep) Panchayat, 
Kiltan 682 557 

.................... 
3 	Diiectçi of Anftna 1  Husbandry, 

Ut' of h.akshadweèp, Iavarathi - 682 555 

4 	1Dhictor ofarcha>)ath bepartment of Panchayath, 
1Ky6iathi -'68 	55 

[By AdvOcate Si i S 1alhakrishnan (RI, 3 & 4)] 

45 	OANo 36612613 	
I 

I. 	Mohàiñmed Ka'sim 
SRi.  
1Kannipira Hôue 

2 	Mhanrnd I lussain K C 

Respondents 

Applicant 

Respondents 



3. 

EM 

Versus 

The Acthinistrator, 
Adrninistratipn of the Union Territory 
ol Lakshadweep, Kavaiâthi - 682 555. 

The I)irector of,Panchayats 
Department: of'Panchayats 
Adrninisti ation of the Union Territory 
cl 1akshadweep, Kavaratti - 682 555 

I aIchadweep I)evclopment Corporation Ltd, 
Pdri Contrdl tower, Andrott - 682 554 
Rpreenteci bY its Officer in charge. 

Directorate of Art & Culture 
Adñiinistra.ibn of the Union Territory 
of Lakhadwëe Kavaratti - 682 555. 
Represented b 4y its Director. 

I)irectdr of A,i iculture 
I)epartmer of Agi icu.ure 
A14

A.  
mntoof the iuon Territory 

cj L&had*cep, lavartti - 682 555 

Village (Dweep) Panchayat 
Androt Island repiesented by its 
1:ecutive (fficer-682554. 

Advocate Mr S Radhaknshnan) 

OA 368/2013 : 

Nallakoya, aged37 years, Sb Pookunni A, 
1uthya., C 1 t?ttapkada House, Andrott 

Mada, 1 4ed I yars, Sb Sheikoya 
kandeth 1-iouse;Adrott 

II  

2 

 

5 

6. 

(By 

46. 

 

 

Respondents 

Thanga!, 

Applicants 



• 	 !: 	 . 	

. 

10 

3 	S4ied M9h 	dSlhbudheen Thangal, aged 28 years, 
S/3 SF tkoVTb&iit, jarideth House, Andrott 

4. 	 • 	.iged 23 years, 
SIô heikcyI 0aiaL 1 1andeth House, Andrott 

5 	Mohammed Salirn, age 44 years, S/o. Kidave A, d 

lChair, aged .32 years, S/ó. Muthu, 
Puleenakeel HOiiise, Kavaratti. 

Abdulbari, agd 34.years, Sb. Hamza Koy, 

ad KOad 44 	Sb. Pookoya., 
Applicants Meelacheri House, Arniru 

(By Adocate Sri K B 1  Gngsh) 

	

m i 
I 	 Versus 

The Admin.isträtQi:,.. 
Administi al.ion of the Uion Territory of Lakshadweep, 
Kavartti-682:5 5. 

Directot of Panchayats 
Leparmcnt ot anchaats, 
A'Imlp?tration of the Union Territory of Lakshadweep, 
<avEtti-62 555 	i 

I)eiartnent of Agricultiire, Union Territory of Lakshadweep, 
Kavatathi, Iepresented by its Director— 682 555 

V.ii1age ([iep) Panclayat, Andrott Island, 
represented by its Executive Officer - 682 554 

Village (D\eep)? Panchayat, 
rat Kavati kland, rcpres'ented by its 

Executive Officei - 682 555 

yi1 1Lag (Dweep anclayat, 
by its 

jç. 	 Respondents 

(ByA 
	

dhakrishnan) 

47. 0A369!2013' 1  

1.. 
0 

2. 

93 

ri, 

61  

1I 



1 SiIfekei, aged 42 yeaisSIo Sayed Mohammed, 
Va1iapuia 1oue Artdrtt, 

2 Mohammed Naset, aged 	4 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 M9hammed Ilussairi, aged 48 years, S/o. Nalla Koya, 
Pallipputa Iloue, Andrth 

4 Kunhiseethikoyd, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

5 Chei iyakoya, aged 32 years, Sbo. Nallakoya, 
Perumal1y House, Andrott 

 Nbbrül Ame 	.36 years, Sb. Shaikoya, 
Pandath Puthiya Pura House, Andrott 

 1-1làiiizako 	agd 52 yrs, Sb. Koya Kidave, 
Chekkarakkad House, Andrott 

 Mohaiirned 	aim,agd 37 years, S/o. Ahammed, 
Aynada Chetta Hose, Andrott 

9 aimai, aged 	3 years, S/o. Nalla Koya, 
Nnanipada Hous, Andrott 

10. 
1 

4oh4thnied Husain, aged 30 years, S/o. Pookoya, 
Pattaka! I'.att House, Andrott 

11 Mohammed Isim A , aged 39 years, S/o. Yousuf, 
Ammelarn House, Andrott 

12 Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunnel I louse, Andrott 

13 hee, 	ed 41 years, 	/o Koyamma A, 

14 	tv1hamrnedSh1afi, aged 34 years, Sb Thang Koya, 
I tLatam, Poklada House, Andrott 

15 	S.$ied Shihaidhm, aged 32 years, Slo. Koyamma Koya, 
Shaikk inte v'eta 1 Padipura, Andrott 

16 	Mohamrne4Iizvan Au, aged 27 years, S/o. Kunhiseethi Koya, 
Puthamrnadath1ouse, Andrott 



(By 

2 
tti. 

/0. Koyamma, 
varatti. 

3. 

:arS, D/o 
aratti. 

Khaniar Khan, 11 

liyathara House, Adrott.' 	 Applicants 

(By Adocat: Sri K.t3 Gangdh) 

I 	Versus 	 - 

The Adrninitrator, 
Administratibn of the Union Territory of Lakshadweep, 
Kaaràtti-682 555. 

I)irector of P.ançhayats, 
I)epartrnent ófPanchayats, 
Admi njstratin olthe Union Tertitory of Lakshadweep, 
IaVarati - 82 555. 

ViI!age (Deep) P4ic.hayat, Andrott Island, 
rprerucd byits E.eutive Officer - 682 554. 	Respondents 

Ayhabi, agd 6 yas, D/o. Hamzath, 
lee!akochapur House, Kavaratti. 

6.Shañmiia, aè 36yars, DIo. 
Va1yaU .11OsKava.ratti. 

7. 	Mpnath,  ad 36 years, bi0 
Bdai. I Ious, tK var'ti. 

j4 

.1 

Ibnu Maja, 

Hanath, 



Kasrn I, 

 

 

Abdul Khader, 
Applicants 

Versus 

The Administraor, 
Administi ation of the Union Tei ritory of Lakshadweep, 
Kavaiatti-682 555 

2 	[)ii cctoi of.Pahch,ayatsi , 
Dcpai tmcnt ol Panchayats, 
Administiation of the Union lerritory of Lakshadweep, 
Kavaraw - 682 555 

3 	[)iicctoidte di Medical and Health Services, 
Union I cii itoiy of Lakshadweep, Kavaiathi, 
Rcpiesentcd by its Ducctoi —682 555 

4. 	Village (Dp) Parrchayat, 
Kavaiatti Island icpiescnted by its 
Fxecutive OiIc:cr - 682 555. 

S. 	Village (Dweep) Panchayat,1. 
Andron Island, cepi:esented by its 
Lxccutive O[fcer - 682 554. 

(By AdbtSri .Radhakrishnan) 

49. OA 371/2013 

P. Naseer, aged 35 years, S/o Kunhikunhi, 
Pallicham I-louse, Kavaratti.  

1).1. Naseer, aged 32 years, S/o Hamzath; 
Puthiya 1118m, Kavaratti. 

Raml Begum, agi 34 years, 1)10 Kunhi Koya, 
Ioovumeda I-louse,. Kvaratti. 

4. Aboobackei cigd36 years, S/o Mthu Koya, 
lkithiyà Vedu Kavaràtti. 

Respondents 



5 
	

shahH 13eei, ged 4 year, DIo Au, 
'rhkk N1eia.11Lih, 1Kavatti. 

'C 

6 
	

SuIkih, aged 43..y  eui'S,DIo Kojan, 
Püthi'LI Ii [àu. Ka\'ratti. 

7. 	Abdul Ra,ak, aged 28 years, Sb Mullakoya, 
SaràhiyodaF-1oiSe, Kavaratti. 

(By Advocate: Sri K.B. (3aneh) 

Versus 

1 . 

 

The i\d liii II iStiit.Ot', 
AdmIntt1dt101, of the 
U h ioh 1e11.it(.y of Lakadweep, Kavaratti. 

Department .611.Aniiiial Husbandry, 
Uiiioii 'icrritdrof Lakshadweep, Kavaratti 
represented by ts Director. 

Director of,  1abii•aats, 
I.)eparimcnt Of. Pai'ichayats, 
Adniinistratio'nI ehe 
Union •1erritoy of Lak.shadweep, 
Kavaratti, 

4 	Vi1lag (Dwccp) Panchayat, 
Kavaiatti Island icpiescnted by its 
Fxc.1i've Q:ffiçer. 

(By Advocatc Si i S Radhakrishnan) 

50. O.A NO. 372420I 

hffrialudheeri l 	)\bdulla U.C. 
Mudakkiyoda.Jlq:use., 
K adam at. 

(By Av9ç(iteMr 	Ggesh) 
.. 	.. 	.: 

Vel jS US 

I 	I hc Adm I mstiatot, 
Admmisu ation f the Urion let ritory 
of Ual hdvp;Kavarathi - 682 555. 

2.I1 Direti (Scri.es) 
Adminisuation oIthc Union Teiiitoiy 

Applicants 

Respondents 

Applicant 
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of Lakshadweep (Secretariat), 
Kavaratti - 682 

55• 

3. 	[)epartinent of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 55. 
Represented by its Diietor. 

(By Advocate Mr. S. Radhakrishnan) 

51. GA 37312013 

Abdul SaleeTh 	32 years, S/o Nal.lakoya, 
Ummei't.hakkada Hcuse, Andrott.. 

M.M. Mohammed Ic•bal, aged 37 years, 
Sb Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I . 	The Administratot, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector oiPanchayats, 
Department of Pan chayats, 
Administration ôfthe 
Union Territory of La.k.shadweep, 
Kavaratti,-682555 

i)eprtmcnt of Science & Technology, 
Union 'l'eri- itory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & F'orests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 
Executive OThct-682 554. 

(By Advocate: Sri S. Radhakrishnan) 

Respondents 

App! icants 

Respondents 
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52. O.A No.38,0/21113 

Nasar P. Muha.mrned Nasar 
Sb. Nallakoya, 
Puthiyath I-louse, Androth Island. 
Union Territory of Lakshadweep —682 551. . 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator..... 
Union Territory of Lakshadweep, 
Kavarathi Islaid - 682 555. 

The Director (Services) 
Administration ofThe Union Territory 
of Lakhadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union TerritOry of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth Union Teritory of 
Lakshadweep - 682 557. 	' 	 Respondents 

(By Advocate Mr. S. Rad.hakrishnan) 

53. OA 38.1/2013 

B. Saidali, S/o late Mohammed Koya 
Palliyache.tta, Bandayam House, 

. Agatti Island,Union Territory of Lakshadweep. 

K. Muh'amthed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampal ii Poomada, 
Kalkkandiyoda HOuse, Agatti Island, 
Union Territory of Lakshadweep. 

K.G. Jarnaluddin, Aged 40 years, 
S/o late Ummer Mariyathoda Kan'dawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelail lam Thekkeelagura House, Agatti Island, 
Union Teiritory of Lakshadweep. 	 Applicants 

(By Ad'ocate: Sri N.: Anilkumar) 

I 	 Versus 

The Administrator, 
Union Territory of Lakshadweep Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The .Employment Office,Kavarai, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartrnent of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Execitive Ofier/Spcial Offi cer,  
Village (Dweep) Pnchayt, Agatti Island, 
Union TefTitory of Lakh•adweep. 

The Deputy Collectór/ASQ, Agatti Island, 
Union Territory of Lakshadwéep. 

The Social Welfate Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Trriory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA 384/2013 

lShaC]UeA.C..,aged35,S/oJunieST 
l3us Helper, District Pwichayat, Kiltan, 
Residing at Arakkala Chtta House, 
K iltan Island, UT of Lkhadweep. 

Abdul RasakK.C., aged 37 5  
Sb. Kasmikoya P.P.., Bus Driver, 
District Pancbayat, Kiltan, 
Residing at Kat.tichetta 1-louse, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M..,, aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshdweep, 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panc!iayat, 	 - 
[)epartment of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti 682 55. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhaktishnan) 

55. OA 386120J3 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin— 682 552. 

A. ismail, aged 45 years, Sb. Eassa, Aridrati Yoada, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini IsIandUnion Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C., a.gd 25 years, S/O. Kidaw Naduvatta Chetta, 
Amini Island, Union Territory ofLakshadweep, Pin —682 552. 
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Abdul SalamA., aged 38 years, Sb. Khader Thotta.nada, 
Aminipura, Ahilni Island, Union Territory of Lakshadweep, 
Pin-682552 

Noorul F-lassa K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Is1ad, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin— 682 552. 

Najeeb A., aged 31, S/o. Kidavu T.C., 
Ayeshera, Ainin.i I.;land, Union Territory of 
Lakshadwee, Pin —682 552. 

Nafeesath U., aged 35 years, Dbo. Eassa Kotta:ppura, 
Unnam, Amini Island,.Union Territory of Lakshadweep, 
Pin - 682 52. 	 - 	Applicants. 

(By Advocate: Sri Shira Bhava VS.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi 682 555 3  
represented by its Administrator. 

The Director of Panchayaths, 
I)epartme.nt of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682555. 

The District Panthayath, Amini, rep. b y  its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

4, 	The Village (I)wee.p) Panchayath, Arnini Island, 
Union Teriitory of.Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

56. 0A388/201.3 	.. 

P.P. Amanula, aged 38 years, S/a. Sayed 
Mohammed F.K., Puthiya Pandaram, Kiltan. 

Mubaraka Banu, aged 27 years, Die. Ibrahirn, 
C. Lavanakkal I-louse, Atidrott. 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel House, Amini. 	 Applicants 

(By Advocate: Sri K.B. (iangesh) 

Versus 

The Administftor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Departmert of Panchayats, 
Adrninistratioh of the Union Terrjtory of Lakshadwcep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territdry of Lakshadweep, Kavaratti, represented by its 
Director - 682 555 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (I)wep) Panchayat, 
Kiltan Island, epresented by its Executive Officer-682 552. 

Village (f)weep) Panchayat, 
Andrott 1sl.aid, represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/20.13 

C.N. AbdulL,km, aged 38 years, Sbo Kbya, 
CheriyannalIl House, Kalpeni. 

K.I. Cheriyalcoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillam I-louse, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohamned C.P., 
Konhankakkrda l-Iouse,Kalpeni. 

C.N. 1-labuSabi, aTged 50 years, D/o. Attakoya, 
Cheriyann:ail.ãl House, Kalpeni. 

1-larneedabi, aged 41 years, Dbo. Rarnalan, 

Respondents 



Pakkath FIouse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

A.K. Muthuh aged 53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandarnkalarn House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyod House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam F-louse,Kalpeni. 

1, 	Naseema M.P., aged 33 years, Dbo. Mohammed K.P., 
Mayamkakkapura House, Kalpeni. 

FIurnairath P., aged 42 years, Dbo. Syed 
Poodiyath House, Kalpeni. 

CO. Balkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda Houe,Ka1peni. 

B. AbduPahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laftar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada. I-louse, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader; 
Maral 1-louse Kalpeni. 

M.P. Hajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayamkald<epura House, Kalpeni. 

C.G. Naseema B'egum, aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyachaman (lath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala HoS, Kavttti. 

21, 	1-lussain All, aged 35 years, Sb. Nallakoya, 
Chettipura 1-louse, Kavaratti. 
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Jaffer, aged 3,: years, Sb. Hasan T.P., 
Kaladi HousKavatatti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninam1 House, Kavaratti. 

Amina, aged 42 years, DIo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninarnel I-louse, Kavaratti. 

Rahinath, aged 38 years, D/o. MohamThed P.V., 
Alachaoppada. House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpuram I-Ious, Kavaratti. 

Shamshadbeegum, aged 31 years, Dbo. Kuttiyammed, 
Kunnarn House, Kavaratti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathail 1 am; Kavaratti. 

Noorul Amen, aged 33 years, Sb. Sayed Buhari, 
Palalam I-Ious, I(avaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapu'ra HOuse, Kavaratti. 

Hussain B., aged 43 yeats; Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammedali T.P., aged 35 years, 
Sb. Aboobacker KK., l'hekkilapura House, Kavaratti. 

Sajid Khan, a.ed 39 years, Sb. Sayed Koya, 
Edanilam I-IoU e, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonarn 1-louse, .Kavaratti. 

Mohammed Rafi, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikøm, Arnirii. 

Abdul Rahe i, aged 34 years, Sb. Abdu Rahiman, 

Aynepura oi I-1 se, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapur House, Kavaratti. 

41, 	Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharamrnakeuta House, Kavaratti. 

42. 	Faizel HuSsain, aged 37 years, Sb. Shahul Harneed, 
Palamkakkada House, Kavaratti. 

43, Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham I-louse, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheern A., dged 30 years, Sb. Khader, Agarn House, 

Kavaratti. 

Firozkha.n, aged 27 yeats, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Ha.shim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiy.apura House, Kavaratti. 

C.P. Adu1 Razak, aged 42 years, Sb. Mohammed, 
Chamayathapuia House, Kavaratti 

K. Abdul Rasheed u, aged 42 years, Sb. Hamzath, 
Kunhibiyoda . House, Kavaratti. 

C.P. Raheern, aged 31 years, Sb. Hameed, 
Chandipura I-louse, Kavaratti. 

M.T.P. 1-labeeb Rahrnan, aged 43 years, Sb. Khalid, 
MelathiruvathapUTh House, Kavaratti. 
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Moominath, aged 37 years, D/o. Kidav, 
Neliyampura House, Kavaratti. 

1-lalima, aged.35 years, D/o. Koyamma, 
Tha1e1epuraJ-Iouse, Kavaratti. 

Sayed Abdu1Rahem, aged 46 years, Sb. Haji Sayed Shaikoya 
UmmainanOoda House, Kavaratti. 

Abdul Reheern, aged 30 years, S/c. Harnzath, 
Mannayapura House, Kavaratti.. 

Mullabi U.P., aged 38 years, D/o. Harnzath, 
Ul1kanapura 1-louse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kurinàmkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpua House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, Kavaratti. 

Mariyommabi, aged 36 years, D/o. Moharnied, 
Kattikulam I-louse, Kavaratti. 

Mohammed Shfi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura Ho'ue, Kavaratti. 

Mubeena, aged 23 years, D/o. Sayed Poo, 
Ne1iypraI-1ouse, Kavaratti. 

65, 	Sa1ma,ged 22 years, D/o. Cheriyakoya, 
Vadaki.1.a pura House, Kavaratti. 

Muharñmed,aged 32 years, Sb. Attakoya, 
Vadki 1apura Kavaratti. 

Sairahanu P.IE., aged 31 years, D/o. Saye'd Shaik Koya, 
Madal 1-louse, Arnini. 	 - 

Mohammed Ali P.M., aged 27 years, Sb. l-larnza, 
PuthiyaManzi1 Aniini. 

41 years, Sb. Abdul Khader, 
Pandaiam 1-louse, Amini 
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W 	CheriyakoyaM.C., aged 32 years, S/Q. Hameed, 

Melachetaa I-Iouse,Kadmath 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakki1apua 1-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Hameed, aged21 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Pi4hiya.thanoda House, Kadmath. 

Mohammed Iquba!, aged 46 years, Sb. Khader, 
Attalada I-Iodse,Artdroth. 

Muthubi A.K., aged 42 years, D/o. Muthukoya, 
Appurakkat House s  Androth. 

Ilajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada B ithaihabiyyapuram House,Androth. 

AsmabI, aged 39 yeats, EJbo. Koyamma A., 
Mayyampokkada -lnse, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokicada House, Aridroth. 

Fathimath Suhara aged 38 years, Dbo. Koya.mma, 
Bappathiyoda House, Androth. 	- 

Nusaiba A, aged 45 years I)bo. YousafM.P., 
Achammada House, Androth. 

Khau!ath L, aged 38 years, Dbo. Nallakoya T., 
Lavanàkkal House, A ndroth. 

Balha 1'., aged 37 years, Dbo. Pookunhikoya, 
Thai! ath 1-b use, Aidroth. 

Raharnth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada I-Iouse Androth. 
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Naseera Banu M.K., aged 40 years, DIo. Kunhi Koya, 
Moo!akd Hduse,Androth. 

Kadee.shbrnmbi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi '1., aged 43 years, DIo. Aboobacker, 
ThacheryHouse, Androth. 

Mullapoo M.:K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A., aged 42 years, D/o. Muthukoya K.K., 
Ayinammad House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

1-larneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makk4, House, Androth. 

Safiya.i M., ged 39 years, D/o. Nallakoya M., 
Mathit:1ou.sé; Androth. 

RahilM., agd 39 years, DIo. Nallakoya, 
Mathil.HOuse, Androth. 

Hussain P.P.,: aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussaih, E.K., aged 48 years, Sb. Seethikoya, 
Edayaika1 Hpuse, Androth. 

Sayeedohrtimd Koya L., aged 54 years, Sb. KaderP., 

Lavan 1 ka1 kpuse, Androth. 
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Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 

Kunnahadaiouse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunhumange I-louse, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada I louse, Andrrnh. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohantrned 1-lussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus  

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Pianchayats, Department of Panchayáts, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

3 	I)irector , Department of Labour and Employment, 
Adth;i41itratin of the Union Territory of Lakshadweep, 
Kavarti - 682 555. 

Depaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Department of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)cpartnen1. of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavrti, iepresented by its Director —682 555 

7 	Departinent of Fisheries, Administration of the Union Territory of 
akshddweep, Kavaratti, represented by its Director - 682 555 L  

8. 	Department of Animal Husbandry, Administration of the Union 
TerdtOy of Lakshadweep, Kavaratti, 
represented by its Director-6825 55. 



On 

Lakshadweep Khadi and Village Industries Board, 
Kavaratti, r4resented by its Chairman - 682 555. 

Revenue Sub: Divisional Officer, Kavaratti Island –682555. 

Sub Divisiora1 Officer; Amini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

13 	akshadweep District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

Village (DWep) Panchayat, Kalpeni island, represented by its 
Executive Officer - 682 551. 

Village (D'eep) Panchayat, Kavaratti ISland, represented by its 
Executive Officer 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer– 682 554. 

Village (Dwep) Panchayat, 
Kadathat IsI'arid, represented by its 
ExecUthe Officer - 682 553. 

Village (Dweep) Panchayat, 
Androth.island, represented by its 
Executive Officer - 682 551 	 Respondents 

[By Advocate: Sri S. Rdhakrishnan (R1-8 & 10-18)] 

58. 	OA 392/201I3 

Hus&n, S/oAboosa1a, 
Sararnappada (Konchukakada) House, 
Agat1i,resntly working as Cleaner, 
RGS Hospital, Agatti 

Shukoor S/.1ate  Kidave, 
Pakrumupanbda 1-louse, Agathi, 
Preseht1vtking as Cleaner, 
RGS HopitaI, Agatti. 

Lathed, Si/Attakoya 
Kalka.niyd House, Agathi, 
lresntly /drking as Cleaner, 
RGS:.Hospitl, Agatti. 

Y 



4. l-lanieedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospit4l, Agatti. 

5 Subaida, D/q Mohamed, 
Kulalioda Hduse, Agathi, 
PlesenlJ\ working as Cleaner, 
RGS Hospita1, Agatti. 

 11ajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner,. 
RGS I-Iospital,Agatti. 

 Sheemabi, D/o late Shamsuddeen, 
Beepapada I-louse, Agathi, 

Presently wdrking as Cleaner, 
RGS 1-l9spital,. Agatti. 

 Abida,D/o Harneed, 
Makk:i/achod.à House, Agathi, 
Preseri1y wOking as Cleaner, 
RcJS Hospital, Agatti. 

 Sulaikla, Did Moharned, 
Koylam House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

 Su1a.in., S/bI-larnza, 
Kalarnihuhiyoda House, Agathi, 
PreseMli woiking as Cleaner, 
RG 	1-lospital, Agatti 

11 Mahamood, S/o Koyassan, 
Arnper'aily lLlouse,  Agathi, 
Presentl/ working as Cleaner, 
RGS 1-lbspitl, Agatti. 

12. Saifulla, S/o.  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently wdking as Cleaner, 
RGS Iks.pita,Agatti. 

13 Abdui}kran, n 	S/o late Harnza, 
Mlja&i House, Agathi, 
Piesenl.ly wiking as Dhobi, 
RGS Hos'pitSl, Agatti 
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Abdulkader;&o Ummer, 
Biyakuttivoda 1-louse, Agathi, 
Préen[1\ \\pi;l4ing  as Dhobi, 
RGS 1-lspiialAgatti. 

Abdu11a, S/oKhalid, 
Kndavar Gothi House, Agathi, 
Present1i Woking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

The Adrninistator, 
Union ferritory of Lakshadweep, 
Kavâti.-682555 

lhe-Chirpeion, 
Vi1lag(Dwee) Panchayat, 
Agtti. lland, Union Territory of Lakshadweep 682553 

The M.dical Qificer in charge, 
Comiiunity Health Centre, Agatti Island, 
Uniri1rrit6ry of Lakshadweep 682553 	 Respondents 

(By Advoc (Sri S. Radhakrishnan (Rl&3)) 

59. 	OA1-2013 

1 	C Muila1oya, aged 44 years, 
S/o Sufl,  Chekireyarnrnakada House, 
Kadpnh'it: i Skilled Labourer, 
Offic ofth&. Assistant Engineer Electrical, 
Eectricâl Sub Division, Kadamat. 

2. 	K.P. Jàlatuddeen, aged 41 years, 
Sb l-lãiieed•Madkinachetta, Kattipura House, 
Ski1leL1 abbrer, 
Offic (~;"bl"Ithe. Assistant Engineer Electrical, 
Elèctri 	Sub Division, Kadajnat. 

Bahhaged 31 years, S/o late NalIakoya 
Ku.nIiijud!1House, Kadarnat, Skilled Labourer, 
Offi ' ce ' ol,Ahel Assistant Engineer Electuical, 
Electi ucal Su Division, Kadarnat 

B.M. Aaduiia; aged 42 years, So Hameed Mélachetta, 



Biri\'onulad.House, Kadamat, Skilled Labourer, 
Office 6f:thc \ssistant Engiiieer Electrical, 
ElecricaI Su.3Division, Kadarnat. 

K.P: lKünhikoa, aged 41 years, SIQ late I-Iassainar, 
Kee lacherry House, Kadamat, Ski! led Labourer, 
Office of the Assistant Enineer, Electrical, 
ElectriCal Sub.:Division, Kadarnat,. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Adrninisrator, 
Un I onTerritbry of Lakshadweep, 
Kavaratti-6825 55. 

The Dircctoroflanchayat, 
Departrñent Of Panchayat, 
Administi'atibn of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadarrat-682 556. 

The AistantEngineer, Electrical, 
1 kctjical Sub Division, Kadarnat-682 556 

5 	1 he Chdupeison, 
Vi?lc Ip Panchayat, Kadamat-682 556. 

(By Advoc.Si$.Radhakrishnan(R1-4)) 

60. OA 394I6i3 

1. 	U.P. Jana!Sto CO. Koyamma, aged 39 years 
woi king as Skilled Labouiei 
Animal Husbandiy Unit 
Union 1eitoiy of Lakshadweep, Kalpeni-682 557 
and ri it Umprampappada House, 
Kanlslid-682 557. 

2 	1 P Muthukya, S/o late M K llarnzakoya, aged 43 years 
work iñs SkIlled Labourer, 
An.imalJliUsbandry Unit, 
UiinTtrritàry olLakshadweep, Kalpeni-682 557 
and rsi.d.ing at Thithiyapada House, 
Ka!penils!arid-682 557. 

3. 	M. Hyer, S/6 late M.K. Yousef, aged 43 years 
woriKinis casual Labourer, 



Animal Hus:'ar dry Unit, 
Union Territr' of Lakshadweep. Kalpeni-682 557 
and residing 	Manchiyanam House, 
Kalpeni jlaijd682 557. 

4 K 0 Moharnned Ibnu Jaffer, S/o K P Sayed, aged 44 
years, woiking as Casual Labourer, 
Animal Husbandry Unit, 
Union Tei itoiy of Lakshadweep, Kalpem-682 557 
and ?èsding 	Kakatchiyoda House, 
iKalpéni Islai 	682 557. 

 M.K. Naseer, Sb 	P.Cheriyakoya, aged 33 years 
working as Caua1 Labourer, 
Aniiñal Husbandry Unit, 
Union. Ti itoryof Lakshadweep, Kalpeni-682 557 
and residingt Maliiiikakkada House,. 
Kalpeni JsIaid-682 557. 

 M. Kalam, S/oM.C. Muthukoya, aged 34 years 
woikirgas Casual' Labourer, 
Aniha1'.Huhdr 	Unit, 
Union Tei i itory of Lakshadweep, Kalpeni-682 557 
ajresidm 	t Maral House, nc 
Kalpeni ls!ad-682 557 

 K.K T\'bhai.ned Rafeeque, S/o V.K. Kojankoya, aged45 

ya 	.wdzkipg as Casual Labourer, 
AnimalH saiidry Unit, .0 b 
Union Tei'ritiy of Lakshadweep, Kalpeni-682 557 
and residing at Kandamkalam House, 
Ka1enil1a'nid-682 557.: 	. 

8 M 	unIii1bya, S/o late M C Ahrnedkunji, aged 47 years 
wokirig ascasual Labourer, 
AnirhalIIubandiy Unit, 
Unor Te i idiy of Lakshadweep, Ka!peni-682 557 
and resicing 	t Maral House, Kalpeni Island-682 557 

 K.O. AbduhSalarn, S/o P. Assainar, aged 39 years 
workig as.Càsual Labourer, 
An rnäl Husbandi' 	Unit, 	. 	•-.• 
Union .Territôryof Lakshadweep, Kalpen17682 557 
and residing at' Kakatchiyoda House, 
KalpéniIsFarid-682 557: 

 p Mnsthafa, S/o latc Sayedmuharnmedkoya, 
aged 47eai, woiking as Casual Labouier, 
Ani1 4jusbtmndiy Unit, 



Ihe A I uinisiatoi, 
U n ibI 1 'ritry of Lakshadweep, 
Kaari68.:55 

	

2. 	The D.i'eetor:OfPanchayat, 
Department fPanchayat, 
AdrninitratiOn of Union Territory of Lakshadweep, 
Kavaratti-682555 

	

3, 	The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55 	 Respondents 

(By Advocate: Sri •S, Radhakrishnan) 

62. 0A400!ZQI3, 

P.P. Sirj, aged 44 years, Sto M. Subair, 
Puth.iyaPançlaram I-louse, Agatti Island, 
Unipn Tcrr i#ccr1 of Lakshadweep. 

Noushàd Ali ged 32 years, Sb U. Sabjan, 
KeeIa'Saramiia Pada House, Agatti Island, 
Union 'erritpry of Lakshadweep. 

M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahirnan, 
Me[a Ilhn House, Agatti Island, 
Union Territory of' Lakshadweep. 

T.::hahd'.aged 30 years, S/o Kidave, 
.MCl1,l1drntiIoUse, Agatti Island, 
Union leiqtoiy of Lakshadweep 

K.C. Abdül:Shuko.or, aged 38 years, S/o Kasmi, 
Kariyamachett. l-lous.e,.Agatti Island, 
Union Terrtr' of Lakshadweep. 

M.P. Nizanddinaged 27 years, S/o M. Abusala, 
Melapura, 1,loLIse Agatti Island, 
Union 	1i)r)' of Lakshadweep. 

(By AdVOGdUC Sn N Anilkumai) 

. : 	 Versus 

.1. 	The Adui.nisrator, 
Union Ttitory of Lakshadweep, 
Kavaratti.-68255 I 

2. 	The Chairpemson, 

Applicants 



Union Territory, of Lakshadweep, Kalpeni-682 557 
and residing ht Pokkarappada House, 
KaIped lslad-682 557. 

(By Advo.date: Sii N: Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

'fhe Director of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavarati,-682555 

The Chief Executive Officer, District Panchayat, 
Union Ter±itoiy of Lakshadweep, 
Kavaratti,-6255 

The Veterinary Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 557 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiul.Ahid, S/o Yusuf, aged 40 years, 
Cheri:ainn4l!ala I-louse, Kadamat, 
l-lI • ct Panchayat, Kadamat. 

Abdi.il Shukb, S/o Sayed Au, aged 41 years, 
U kkaya 

I 
 e1jetta, 1-louse, Kadarnat, 

Bus Driver, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Mad urakam F-louse, Kadamat, 
Helper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keertd Mahal I-louse, Kadarnat, 
l - 

 
Iele. District Panchayat, Kadamat. 

(By Advqcaté: Sui I Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 



Co 
	 s-s 

Village (Dweep) Paichayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682S:'l 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-6825 51. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-6825 53. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K, 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology -
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel)' 

Versus 

1. 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2, 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

App! icants 



S 	 SS 

• 	 :. 	 S  

4. 	The I)irector, 
Department of Science & Technology 	

S 

Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Animal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 	 S. 

Union Territory of Lakshadweep, 
•Kavaratti.-682555 

[)irector of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Ka"aratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal l-lusbandryUnit), 
Ki Itan Is land, Lakshadweep-682 557. 

The Chairperson, 
Village (I)weep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 



 

T! Administrator, 
Union Territory of Laksh'adweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 3 to 5))' 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o.Subair P.R, 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/c, Basha A.P., 
Moothammada House, Agatti. 

I-Iafsath M., aged 46 years, D/o Ummer, 
N400thammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriybda House, Agatti. 

Umilla l'.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakka! House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Aatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



I 
I 0. 	Saromma M., aged 39 years, D/o l-Iamza, 

Mariyathoda House, Agatti. 

AshraiA.K., aged .42 years, S/o Aharned M., 
Achan Kuttiyoda I-louse, Agani. 

Abddl Razak R., aged 33 years, S/oHamza U., 
Roul lammada House, Agatti, 

Shaftabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. .., 

Director of Panchayats, 
Department ofPanchayats, = 
Administration of the Unioii Territory of Lakshadweep, 
Kavaratti-6.82555. 

Director of Education, 
Directorate of Education, 
Administration,of the Union Territory of Lakshadweep, 
Kava.i'atti682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri, S. Radhakrishnan)  

67. 	0A444/!2013 

Aboosalih, S/oRasheed Koya, 
Padalapura,. Kiltan Island.  
Union Territory of '1.akshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 68555. 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555, 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union 'l'erritory of Lakshadwecp, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 2, 4& 5)) 

68. 	OA 453/2013 

Hameed K., S/o Abdul Rahman, aged 36 years, 
Keelaziliam I-I) KiItan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (H) Ki han lsland 
Union Territory of Lakshacjweep. 
Workiog as Casual labourer in 
Lakshidweep Building Development Board, iKiltan. 

1-lisminoor, S/o Mohaftirned, aged 38 years, 
Pakkiyoda (H) Kiltan lsla4d., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building I)eveloprnent Board, Kiltan. 

Ponkutti, S/o Pookoya, aged, 48 yars, 
Surambiyoda (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
l.akshadweep Building I)evelopment Board, 
Kiltan2l 	 Applicants 



4i 	k 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator,  
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

1. 	Director of Panchayat, 
Department of Panchayat, Kavaraiti. 	 Respondents 

(By Advocate: Mr. S. Radhalishnan (Ri, 3 to 4)) 

69. O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapall' 1-louse 
Chctlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Adrninistrator,  
Admin)tration of the Union Territory 
of I akshadweep, Kavaiatti —682 555 

2. 	The Director (Services) 
Administration Of the Uniorr Territory 
of! akshadweep (Secretariat), 
Kavaratti . 682 555. 

3 	Department of, Science and Technology 
Union 'lerritory of Lakshadweep, 
Kavaiathi - 682 555. 
Represented by its Director. 	 Respondents 

(By AdvocaiMr. S. Radhkrishnan) 

70. 	OA 492/2:013 



1:0 

K. Bushra Begum, W/o 1-lakeem, 
Aged 27eai, Casual Labor, 
Office oFthe \/cteiinaiy Assistant Surgeon, 
Animal T-Iusbndry Unit, Amini. 
Lakshadweep682 552. 	 Applicant 

(By Advocate: Sri V.B. I-Iarinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pir- 682555. 

The Diector of Panchayat, 
Department of Panchayat, 
Union lerritory of Lakshadweep 
Kavaratti Island- Pin 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Uakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. RadIakrishnan (Rl-3)) 

	

711. 	QP 499/20113 

Rahrnäth Beegum Keelakunnikkarn, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of.  Lakshadweep. 
Pesiding at Keelakunnikkam I-louse, 
Kadamat Island 
Union Territory of Lakshaweep, PIN - 682 556. 

	

2. 	Mohailimed ShafiQraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchyat Office (MGNREGA) 
'Kadamath Island, Union Territpry of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 



.io 

Union Territory of Lakshadweep, PIN - 682 556 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratbi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Progtamrne Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 

(By Advocate Mr. S. Radhakrishnan) 

72. OA5O7/2iQ 

MuthuKoya K 
Casual Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshad Weep 
Permanent address : Kunninamel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552. 

(By Advoc'te: Mr.TCG Swamy) 

Vei sus 

The Adthinistratoi 
Union .Thritoi'y of Lakshadweep 
Lakshdweep Administration 
Kavaratfi - 682 555 

S 
Applicants 

Respondents 

Applicant 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Seéretary (Panêhayats) 
(Directorate of Panchayats) 



1 .03  

Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
\Iillage Dweep Panchayat 
Amini Island, 
Union Territory o[Lakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
U nion Territory of Lakshadweep 
Amini Island —682 552 
The I)irector 
([)irectorate of Panchayats) 
Administration olthe Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(13)' Advocate: M r.S.Radhakrishnan (RI -3 ,5&6) 

73. 	O.A No. 509/2013 

Maleeha l3eegum K.C. 
DIo. Indeen Kandiläth 
Kaval hetta I-louse, Androth. 

Shahida Beegum K. 
DIo. l-lamzakoya 
Kandlath I-louse, Androth. 

Subaida M. 
D/o. Kidave U.K 
Makket llouse, Androth. 

Aysha13tegum P.V.K 
D/o. \'oob P.1K 
Puthiyentanive1i Kad 
Andro(h. 

Rahmath Beegum 1; 
DIo, I-lamzakoya P.P 
Kunhali I-louse, Androth. 

Thahira L. 
D/o. Seethi NallaI 
1.avanakal I-louse 
Androth. 

Subaida A. 
D/o. Syed Mohammed M. 



I 
Aliyathara 1-louse, Androth. 

1athimathu Suhurabi P.V.K 
DIo. M•.ajed P.V.K 
Pentanbeli Kad, Androth 

Siyad K:han L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

II. 	1-laseena Beegurn C.P.I 
D/o. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-labsab1 P.U.P 
DIo. Fakarukdheen K. Cheriyadam 
Umrnathabiyapura I-louse, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus- 

1. 

 

The Administrator, 
Administration of the Union Territory 
of Lakadweep, Kavarathi - 682 555. 

2 	DuectQThte of Industiies 
UnionTèrritory of Lakshadweep 
Kavaräth i, represented by the 
Director of Industries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. OASIO/2013 

1-laseenaC 1-laseenabi Therakkal 
'I herakk I 1-louse, Kadamath 
Data EJy Operator 
Vil1agèJiweep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 
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Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratli - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kadamat 622 556 

The Chairperson 
\' ii lage (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officei' MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3,5&6) 

75. OA 557/2013 

I. 	K.V.Naseer 
Kodavalappu l-lous, Ki I tan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

I. 	'[he Administrator 
Union Territory or Lakshadweep 
Kavaratli - 682 555 

2. 	The Director of Panchayat 



- 
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Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\'illage (Dweep) Panchayath, 
Kiltan —682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan - 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 	 I 

Cook, Government High School 
K ad a math 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshad'eep 

P.P.Ismail 
Cook, Government J.B.Schol 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K ada math 
Residing at Kailiyammakad 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kad amath 
Residing at Kunnumpura - 
Kadarnath Island 
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Urnmer PP.1 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

1-lidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 	H 

Cook, Government S.B.Scho1 
Kadamath 
Residing at Kadamath Islard 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kaamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
K ad am at h 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

TheAdministrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 
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Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan ) 

77. 0A56712013 

Habeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath Island 	 Applicant 

(By Ad\'ocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nthru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580I203 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam House, Kavaratti. 

F-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 
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Muharnrned Sa!ih 
Aynepura 1-louse, Kavaratti. 

Fareeda Beegam 
Molokepura House, Kav ;aratti. 

Saleem 
Pallicham 1-louse, Kavaratti. 

Bamban 
Nambicham House, Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodiyam House, Kavaratti. 

II. 	Jarnaliyath 
Thirinipura 1-louse, Kavaiatti. 

Fazecla Beegurn 
Kanni puraHouse, Kavailatti. 

Ummer 
Thirinikad House, Kavartti. 

Firozkan 
Athnacharnmada 1-louse, Kavaratti, 

Jaffer 
Marikilam House, Kavatátti. 

Amanulla, 
Mela 111am House, Kav.ratti. 

Sirajudheen 
Molokepura House, Kavaratti, 

Hiyasudheen 
Chamayathapura House, Kavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

Muneer 
Kuttipapepura 1-louse, Kavaratti. 



Ashik 
Puthiya Alikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House,' Andrott 

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

Jamhar ITlussain 
Beeranthoda 1-louse, Kavaràtti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

Hazarath 
Chungam 1-louse, Kavaraitti 

Khalid 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

	

I. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UniQnTerritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Adrn inistratior of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (D.weep) Panchayàth Kavaratti Island 
represented by its Executive Officer, 



il'i 

Pin— 682554 

(By Advocate: Mr.S.Radhakrishnan) 

79. OA52/2013 

I. 	Rasheed 1(o)/a 
Multi Task Employee 
Public Library, Kilthan: 
Residing at Kilthan 

2. 	Smt.Sulfabeegurn 
Cook, G.H.S Kadmal. 
Residing at Melachetta Haijumkudi 
Kadamath Island 

(By Advocate: IVlr.P.V.Mohanan) 

Versus 

Respondents 

Applicants 

The Administrator 
Union Territory of Lakhadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Librai)', Kilthan Isnd  682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshdv?eep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

I. 	Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2. 	The Director of Panchayath, Union Territory of Lakshadweep, 

/ 



Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin-682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory ofLakshadweep, Pin - 682 558, 

The Library and Information Assistant, Public Library, 
Kiltan island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	... 	 Respondents 

[By Advocate: Sri S. Radhak±ishnan (Ri, 2,4 & 5)] 

81. 0A634/2013 

Ma!ikdeenar, aged 21. yeas, Sb. I-larnzath, 
Sara Manzil I-louse, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangèsh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats,.. 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Educatioh,, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Director —682 555. 

Village (Dweep) Panchyt, 
Agatti Island, represented by its Executive Officer, 
682 554. 	 . 	 . 	 Respondents 

(By Advocate: Sri S. Radhakri$hnan) 

82. . 0A635/2013 	 . . 

Fathahudheen K.P., aged 40 years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

Younis, aged 3 1 years, .S/o Abdulla, Mariyathoda House, 
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K.M. Shahida, aged 40 yeaers, DIo. Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Amina, aged.46 years, DIo. Abdul Rahman, 
K uttiyam Mukriyoda House,. Agatti. 	Applicants 

(By Advocate: Sri K.B.. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services; 
Directorate.of Health Services 
Kavaratti - 682 555. 

Medical Officer.in  charge,::, . . 1: 

Community Health Centre, Agatti - 682 553. 

Medica? Officer in Ch&ge, 	vGantTh Spec) ))ty Hospa, 

Agatti - 682 553. 	, 

\'illage (Dweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 55.3. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 0A791/2013 

Fareeda Beegum Ml., Meppada 111am, 
Agatti Island. 

(By Ad\'ocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Unio'h territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director ofPanchayats, 
Department of Panchayats 3 .  
Administration of Union TCrritory of Lakshadweep, 
Kavratti - 682 554. 

Applicant 



w+. 
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Project Manager, I)esiccated Coconut Powder Unit, 
	 n 

Lakshadweep DeveloprnentCorporation Ltd., 
Agatti, Kavaratti - 682 554. 

ru 	The Deputy Di rector (Adiñn.), Lakshadweep Development 
Corporation, Kavaratti - 682 554. 

	

5. 	Vii iage (Dweep) Panchaya; 
Agatti Island, represented by its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhakrishnat) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. ksmiM.P., 
Vahyapura 1 -louse, Kilthan Island P.O. 
U . T. of Lakshad weep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

	

1. 	The Administrator, 
U'i' of Lakshadweep, 
Kavaratti-682 555. 

Respondents 

Applicant 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of L°khadweep, 
Kavaratti —682 555. 

The Principal, Government Higher Secondary School, 
Kiithan island - 682 556. 	 Respondents 

~1  

85. OA 880/2013 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshad/eep- 682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I, 	Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island — 682 555 

Applicant 



 Director of Panchayat} 
Union Territory of Lakhdweep 
Kavarattj Island 

- 682 	55 

 The Senior AdministrjieOfhcer 

Education (DistrictPar?yath) 
Union Territory dfLakdwe 
Kavarattj Island 

- 682 55 

 The Principal 
Government 	Senior Scondary SchooI 
District Panchayat, Kiltàh Island 
Union Territory of Lakhadweep 682 558 

(By Advocate: Mr.S.Radhakrishnan) 

86. OA 898/2013 	. . 

K.C.AbJu1 Kliader 
Kulikaraya Chetta House 
Chetlat island 

/ 	Union Territory of Lakshadw- 682 554 

(By Advocate: Mr.Shabu Sreehai)H 

Versu: 

Union Territory of Lakshad$ represented 
by the Administrator 
Kavarattj Island 	682 555 

The Director ofPanchaathLiY 
Union Territory of Lakshadwee.p 
Kavarattj Island - 682 555 

The Senior Administrative Offider 
Education (District Panchayath) 
Union Territory of Laksiiadweep. 
Kavarattj Island - 682 555 

The Principal 
Government Senior Secondary Sdhool 
District Panchayat, Chet1t Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr. S.Radhakrishnan) 

Respondents 

Applicant 

Respondents 
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87. OA 904/2013 	 1 
Kadeeja C.P 	 Oil

. : 

Cheriyapurakad 	 f Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh 

Versus: .. 

1. 	The Administrator 	j 
Administration of the Unol tfhry of Lakshadweep 
ravaratti - 02 55 5 

Sub Divisional Officer 
Office of Sub Divisional Ocr 
Kalpeni Island 682 554 

l'he Director (Rural development) 
Department of Rural Develbpment 
Administration of the Unioji Territory 
(f Lakshadweep, Ka varatti1 4- 682 555 

(By Advocate: Mr.S.Radhakrishri'an) 

88. OA 905/2013 

I. 	AbdulKhaderC 
('hekkiriyamrnada House 
Agatti Island 	

. .. 
2. 	Buar Jamhar T.P 	H 

Thekiapura House 	. 
Agatti Island 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Unio Territory of Lakshadweep 
Kavarattj Island - 682 555. 

2. 	Director of Panchayaths 
Department of Panchayaths 
Administration of the Unioi -i Territory of Lakshadweep 
Kavaratti Island —682 555 

Respondents 

Applicants 
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3. 	Project Manager 
Desiccated Coconut P?sder Uhit 
Lakshadweep Develop'hent Corporation Limited 
Agatti, Kavaratti - 682555 

4, 	The Deputy Director (drin ) 
Lakshad weep Development. Corporation 
Kavaratti - 682 555 

5. 	Village (Dweep) Pan4ayath 
Agatti Island represented by its 
Executive Officer - 682155:1: 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

1. 	Safiyullah K.C. 	 U 
Kuttiyachada House 
IKalpen i Island 	. 

2. 	Saifulla M.I 
Melaillarn House 
Kalpeni Island 

3. 	Kunhikoya M.V 
Mathil Valiyammada Fouse 
Kalpeni Island 

5  

4. 	Kidave K.O 	 : 
Kakkachiyoda House 	. 
&aipeni House 

(By Advocate: Mr.K.B.Gangéh) 

Versus 

The Administrator . 
Administration of the I.4nion Teiritory of Lakshadweep 
Kavaratti Island - 682,5 55 

Director of Panchayaths 
Department of Panchaaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 

Lakshadweep BuildingJDevlornent Board 
Union Territory of Lakhadweep 
Kavaratti represented y its Secretary - 682 555 

Respondents 

Applicants 

h) 



The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553. 

Village (Dweep) Panchayath 
Kalpeni Is land represented by its• 
Executive Officer - 682 5:53 . 	 Respondents 

(By Advocate: Mr.S.Radhakrishian) 

90. OA 942/2013 

I. 	MohammedAshjk 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 	 . 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 
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5. 	Village (Dweep) Panchayath 
Androth Island repi'esented by its 
Executive Officer - 682 554 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A95212013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kal pen i, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda I-louse 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDelhi — llO 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

Applicants 
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4. 	Junior Engineer, 	 10 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavarani 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agriciltural Department, Kalpeni 
Kunnarnkulam I-louse 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava I-louse 
Kalpeni Island 
Union Territory of Lakshadweep 



	

0 1 3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalperi Island 
UnioriTerritory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
Di strict Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti —682 555 

(By Advocate: Mr. S.Radhakrishnan) 

	

94, 	OA No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

The 	ion of India 
Repiented by the Secretary to 
Govérhrnent of India, 
Ministry of Home Affairs 
New Delhi - 110001. 

Applicants 

Respondents 

Applicant 



The Administrator 
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Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior rngineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0RDER 

Hon'ble Mr.Justicc A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

I)istrict Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

fe\.v others who have bee,n retrenched on completion of the period of cngagement 

the prayer is for issue direction to re-engage them. 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in variousdepartments under .  the 

Vii lage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration 	in 	various departments 	under 	it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any i'egular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secre/arv, S/ale of Karnafaka & Others Vs. Umaclevi and Others - 

(2006) 4 8CC I. 

2. 	State of Rajasihan Vs. Dava Lal - (2011) 2 SCC 429. 



Salya Prakash and Others Vs. State of Bihar and Others - 

(2.010)4 SCC 179. 	 I 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T.Thimmiah —(1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KJJC 397. 

Stale of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Pancbayth cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in .vaiousDepartmentS like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category Of Panchayat.or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite d nimber of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"iri'egular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - All? 1967 SC 10.71; 

R.N.Nanjundappa (1972) 1 5CC 409 & B.N.Nagarajan -- (1979) 4 scc 
507 - as a one time measure. 
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10. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Doyanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (201.0) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of Indic are 
required to be scrupulously followed. When a departure is 
made for not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
JOur corners of the delegated power by the authority 
concerned." 

12. 	In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the Hig.h 

Court he.1d  that initial appointments of the appellants were made in gross 

violatiod of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



t. 	
Vi7 

In Nanjundappa (Supia), the Apex Court had held thus:- 

"I/the appointment itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat/Ication or regularization is possible of an act which 

is within the power, and provinèe of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot, be said to be a 

mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defIance of rules or it may 
have the effect ofsetting at naught the rules." 

We do not propose to burçlen this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the 'five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities cpncerned, be it the Lakshadweep 

Administration or the Village (Dweep) Pahchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employes in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. it is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

CentralGovernrnen or insome such other schemes or programmes f'loated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departmeits under them. It 	has 	been 	noticed that 	in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maimum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicatsThave been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 11994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approached this 

Tribunai were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual -labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Lab'ourer (GrUnt of Temporary Status & Regularizalion) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
sche/ne. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously, 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayais for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

'df1: 'No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
slat us i/eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications No.1297: & .18 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully persed the plecdings and other matetials on 
record. We haye also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the pespèctive Island Council might have with or 
without proper authority from the Coincils issued what are 
purported to be appointment orders and the subsequent service 
cert/icates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U:T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved &v the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t,I'ie administratio/i and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayai 
authorities considered it expedient to give employment 10 them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons. ......... ........ 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in adcjiiion 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes tpwards expendilure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court inNaderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned Circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Trciining Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effeci 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jll within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panch:ayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. in OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration'of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats. have ,no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

A dm in i strati on. 

Strangely, in most of the cases relating to employes engaged by the 

Panchayats, the Standing Counsel for the Administration hirnslf has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	I oca] 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention.that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispcnsed with arbitrarily. It is further contended that 

one set of casual employe.es  cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very 'few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed: 7  
119. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not 'constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, '(c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead ofwages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41t  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/lTl and the like and also those who have been 
inducted under specific schemes 

'Those who have been inducted with specific qualification 'of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by Ordihary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme;  but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N. 

N. '  
N. 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, 'disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to categoiy (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been' engaged under the' MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those Who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herèagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as 'contended by the counsel for the applicant in OA No,'. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and con firmàtion given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim oi'der. Therea'fter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(çAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our viev, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical natuFe of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years AS also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other esential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrâmely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address: the issue relating to all these. employees. who have been toiling 

for years together on casual - basis, with utmost compasion, and give them 

the benefit of relaxation in age, educational qualifications. etc. while making 

regular recruitment. 

OrigInal ApplicatIon. Nos. 212, 266, 268, 2991  3251  3471  3541  366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed . of with above 
directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 
entertain, them. It will . be open . to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 
are, therefore, dismissed. 

The interim Ordes in furce as on today shall remain extended till 
April4,2014. 
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